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359
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(arrerehr)

360
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362
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387
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T
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[*T. /. CE-ROBPL/30010/73/23-24/3D2]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th May, 2026

S.0. 2573(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 523(E) Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction, Maintenance, management and operation of NH539 in the stretch of land from
Km. 71+635 to Km. 120+100 in the district of TIKAMGARH in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in "FAULADI KALAM" and "The
Hitavada" both dated '"24 February 2026" ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the
same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted
its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares
that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest absolutely
in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH539 in the stretch
of land from Km. 71+635 to Km. 120+100 in the district of TIKAMGARH in the state of MADHYA
PRADESH.

State: MADHYA PRADESH ||District: TIKAMGARH

SL || Survey/Plot Type of Land Nature of Land Area|| Name of Land
No.|| Number (in Hectares)|| Owner/Interested
Person

Ll 2 | 3 | 4 L s | 6 |
|Taluk: Tikamgarh |
|Village: Bandhiya |

1 ||448 Common (Private/Government) [|Agriculture 0.0297||(Government)
Sarman son of
Chatre, Shantibai
daughter of Tijan,
Ratiram son of Tijan,
Imratlal son of Tijan,
Rajaram son of Tijan,
Rajesh son of Tijan,
Lachhibai wife of
Tijan, caste
Kushwaha , Babulal
son of Chantu Caste
Kachhi,ChintaMan
son of Chaturbhuj
Kushwaha babu son
Chattu Nandlal son of]
Chaturbhuj
Kushwaha

|2 ||451 ||Government ||Agriculture || 0.0009||R0ad (Government) |

3 ||452/3/1 Private Agriculture 0.066(|Mrs. Sharda wife
Sanjay Chaturvedi,
Sanjay son
Ramcharan
Chaturvedi

4 |(452/372 Private Agriculture 0.0678||Mrs. Sharda wife
Sanjay Chaturvedi

5 ||452/6 Private Agriculture 0.0857|[Rajesh Kumar son of
Mabhavir Prasad Jati
Sahu

6 ||455 Private Agriculture 0.0295||Ram Sahays son
Bhaiyalal, Rajabetis
daughter Ganesh,
Nannis daughter
Ganesh, Vavus son
Ganesh, Sakhis
daughter Ganesh,
Sheelas daughter
Ganesh
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7

500

Private

Agriculture

0.0053

Rajjan son Kaluva,
Vaijnath son Kaluva,
Hajju son Parvata,
Sonawai daughter
Parvata, Gyanvai
daughter Parvata,
Baldev son Parvat,
Radheprasad son
Tijuva, Sallo
daughter Tijuva,
Kanhaiyalal son
Tijuva, Prabhudayal
son Tijuva,
Ladkunwar daughter
Tijuva, Ramsahay
son Tijuva,
Bhuniyabai wife
Tijuva, Miradevi wife
Gyaprasad
Kushwaha, Dhaniram
son Gopal, Narendra
son Gopal, Shivam
minor son Gopal
guardian mother
Phulabai widow
Gopal, Phulabai
widow Gopal,
Ganeshibai daughter
Gopal, Geeta
daughter Gopal,
Bhupat son Bahora,
Shyamlal son Tijuwa,
Kanti daughter Gopal

500/535

Private

Agriculture

0.005

Ram Sahays son
Bhaiyalal, Rajabetis
daughter Ganesh,
Nannis daughter
Ganesh, Vavus son
Ganesh, Sakhis
daughter Ganesh,
Sheelas daughter
Ganesh

lo |ls01

| |Government

||Agriculture

0.1 058| |Govemment |

|Village: Hiranagar

[10 ][223

| |G0vernment

||Agricu1ture

0.324||Government |

11

269/1

Private

Agriculture

0.0001

Akbarkhau son of
Kaluta caste nut

12 |[270

| |Govemment

||Agriculture

0.303 8||Govemment |

113 |]271

| |G0vernment

||Agricu1ture

0. 029| |Government |

l14 |272

| |Govemment

||Agriculture

0.0181 ||Govemment |

15

273

Government

Agriculture

0.0436

(Official) Srithakur
Ramchandjivawari
Address Vavri
Government

16

276

Private

Agriculture

0.0314

Rahul, son of Gyan
Chandra Jain, father
of Subodh Kumar
Jain, father of Pooran
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Chandra Jain Caste
Jain

17 {277

Private

Agriculture

0.2833

Maharaja Madhukar
Shah Judev, son of
Devendra Singh
Judev

18 |[279/1

Private

Agriculture

0.0016

Jyoti, wife of Prateek
Srivastava, Tahir, son
of Bandu, Sallo,
widow of Bandu,
Afsana, daughter of
Bandu, Ruksana,
daughter of Bandu,
Sattar, son of Bandu

19 127972

Private

Agriculture

0.0042

oti, wife of Prateek
Srivastava

120 |[281

| |Government

||Agricu1ture

0.0043|

|[GOVERMENT

21 ||283

Private

Agriculture

0.0023

Maharaja Madhukar
Shah Judev, son of
Devendra Singh
Judev

122 |l491

| |Government

||Agricu1ture

0.0164

|Goverment Nala |

[Village: Pahadi Khurd

23 |(120/2/1

Private

Agriculture

0.4962

Mukesh Pathak son
of Babulal Pathak,
Nasir Hussain son of
Hussain Khan

24 1(120/2/2

Government

Agriculture/Tourism
department

0.667

(Government)
Tourism Department,
Government of
Madhya Pradesh

125 |[204

| |Government

||Agriculture/Rasta

0.0309)

|(government) road |

26 (205

Private

Agriculture

0.01

Anil Kumar, son of
Laxmi Chand Jain
caste, Sunita, wife of
Virendra Kumar Jain
caste

27 [|205/2

Private

Agriculture

0.3194

Sanjay Kumar, son of|
Mahendra Kumar ,
Ashish Kumar, son of]
Mahendra Kumar,
Sangeeta, daughter of
Mahendra Kumar,
wife of Rajendra
Kumar.

28 ||206/11

Private

Non Agriculture

0.0603

Sunil son of
Rameshwar Caste
Coppersmith,
Shivkumar Srivastava
son of Gangaprasad
Bakshi Jati

Srivastava

129 |[206/9/2

| |Government

||Agricu1ture

0.3717]

|(Government) |

;30 |[221

| |Government

||Agriculture

0.1225|

|(Govemment) |
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31 |[222/5/2

Private

Agricultural/Academic

0.2438

Swami S/o Ganuva
Yadav, Hukum S/o
Rambagas Yadav,
Swami S/o Ganuva
Yadav

32 11223

Private

Agriculture

0.1694

Guddi, wife of
Bandu, Guddi Devi,
daughter of Babulal,
Rachna Bai
Vishwakarma, wife
of Ramesh, Rajendra
Prasad, son of
Babulal, Ramgopal,
son of Babulal,
Ramadevi, daughter
of Babulal,
Lakhanlal, son of
Babulal, Hardevi,
widow of Babulal,
caste Vishwakarma,
Yadavendra, son of
Sardar Singh, caste
Bundela, Kirandevi,
daughter of Babulal.

33 {230

Private

Agriculture

0.7085

Prabhat son of
Narayandas Rajak,
Kiran daughter of
Narayandas Rajak,
Hukum son of
Ramvagus Yadav,
Usha daughter of
Narayandas Rajak,
Sunita daughter of
Narayandas Rajak,
Kamlesh son of
Bhagirath Yadav,
Manoj son of
Narayandas Rajak,
Chaturbhuj son of
Narayandas Rajak,
Ruchir son of
Rameshchandra,
Ajay son of
Bhagirath Yadav,
Dinesh son of
Bhagirath. , Indra
daughter Bhagiratha,
Mathura daughter
Rajaram, Ramratan
son Rajaram,
Balkishan son
Rajaram, Ramkunwar
daughter Rajaram,
Prakash son Rajaram,
Water Resources
Department,
Government of
Madhya Pradesh,
HuKum son of
Ramvagus Yadav,
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Ravi son of Hukum
Yadav

34

233

Private

Agriculture

0.0633

Jasrath son of Halku
caste Yadav, Warelal
son of Halku, Mewa
daughter of Makundi
Yadav, Warelal son
of Halku, Makundi
son of Halku, Jasrath
son of Halku caste
Yadav, Water
Resources
Department,
Government of
Madhya Pradesh

35

238

Private

Agriculture

0.0772

Shailendra son of
Lakshman,
Bhagatram son of
Lakshman

36

246

Private

Agriculture

0.4223

Gotiram, son of Gille
Caste of Shepherd,
Water Resources
Department,
Government of
Madhya Pradesh

37

248

Private

Agriculture

0.6181

Radhelal son of
Pragilal caste Yadav,
Harkishan son of
Chhotelal, Ajay
Yadav son of
Harishankar Yadav,
Bhagwandas son of
Pragilal, Shivshankar
son of Premlal,
Valkishan son of
Chhotelal,
Bhagwandas son of
Pragilal, Mamta
Yadav wife of
Brajendra Singh
Yadav, Water
Resources
Department,
Government of
Madhya Pradesh,

38

250

Private

Agriculture

0.5786

Shankara son of
Kundauwa, Nabbu
son of Kundauwa,
Ghanshyam son of
Kundauwa, Guddi
widow of Chhakki,
Roshan son of
Chhakki, Water
Resources
Department, Madhya
Pradesh Government,
Radhelal son of
Pragilal, Valkishan
son of Chhotelal,
Ramkali daughter of
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Kudauwa, Valkishan
son of Chhotelal,
Dulari widow of
Kudauwa, Chhakki
son of Kudauwa,
Navbu son of
Kudauwa, Shankar
son of Kudauwa,
Radhelal son of
Pragilal, Ghanshyam
son of Kudauwa,

39

252

Private

Agriculture

0.1008

Radhelal son of
Pragi, Sanjay son of
Radhelal

40

252/2

Government

Agriculture

0.1

Water Resources
Department,
Government of
Madhya Pradesh

41

261/1/2

Private

Agriculture

0.2725

Kamlesh son of
Bhagirath, Veerbai
widow of Bhagirath,
Rampyari daughter of]
Asha Lal, Dakhilal
son of Asha Lal,
Dinesh son of
Bhagirath, Indra
daughter of
Bhagirath, Dhyani
son of Asha Lal,
Bhagwandas son of
Asha Lal, Phoolanbai
widow of Asha Lal,
Ankush son of
Hukum, Hukum son
of Rambagus, Mrs.
Geeta wife of
Virendra, Rajaram
son of Asha Lal, Ajay
son of Bhagirath,

42

261/1/3

Private

Agriculture

0.2584

Lakhanlal son of
Jhutar, Bhaiyaram
son of Jhutar,
Munnalal son of
Jhutar,

43

261/1/4

Private

Agriculture

0.2623

Amaras father
Mukundhi, Neeraj
son Amrit Yadav,

44

261/1/5

Private

Agriculture

0.027

Ajay son of
Bhagirath,
Phoolanwai widow of]
Asha Lal, Kamlesh
son of Bhagirath,
Dinesh son of
Bhagirath, Lakhanlal
son of Jhutar, Jasrath
son of Halku, Lakhan
son of Asha Lal,
Dakhilal son of Asha
Lal, Durju son of
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Halku, Rajaram son
of Asha Lal, Warelal
son of Halku,
Makundi son of
Halku, Munnalal son
of Jhutar, Dhyani son
of Asha Lal,
Bhagwandas son of
Asha Lal, Sarman
son of Halku,
Bhaiyaram son of
Jhutar

45

262/2/1/1

Private

Agriculture

0.0031

Virendra son of
Hukum Yadav,
Ankush son of
Hukum Yadav,

46

271/5

Private

Agriculture

0.0873

Rajesh son of
Mahavir Prasad Sanu

47

44

Private

Agriculture/Commercial

0.835

Arvindkumar son of
Asharam caste

Brahmin, Aman son
of Arvindra Shukla,

48

46

Government

Agriculture/Nala

0.0939

(Government)
Government of
Madhya Pradesh

Vill

age: Sunora Khiriya

49

206

Private

Agriculture

1.9736

Lachhuwa son of
Kutuwa caste Pal,
Nandu son of Punta,
Dhundha son of
Punta, Munna son of
Durjan, Vudde son of
Kutele caste Yadav,
Juje son of Kutele,
Har Prasad son of
Chhiddu, Karan son
of Chhiddu, Vijay
son of Chhiddu,
Walchand son of
Chhiddu, Motilal son
of Chhiddu,
Ramratan son of
Nathubaijnath son of
Salle, Ratan son of
Chhiddu, Rampyari
widow Chhiddu,
Rajaram son of
Chhiddu, Pyarelal
son of Pundi Pyarelal
son of Durjan,
Guniya widow of
Brijlal, Ramesh
father of Brijlal, Salla
father of Thovan,
Hariram father of
Brijlal, Sukhvati
daughter of Brijlal,
Guddi daughter of
Brijlal, Bandu father
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of Brijlal, Guddi bai
wife of Sukhdayal,
Rakesh son of Jhuthe
, Balkishan son of
Dallu, Guddi wife of
bandupal, Tulsidas
son of Halkai , Gomti
daughter of Kallu,
Ramlu son of Kallu,
Hardas son of kallu,
Paapu son of Kallu,
Ramprasad son of
Kallu, Goverment

50

208/1

Private

Agriculture

0.0306

Santosh, widow of
Tulsidas, Vinita, wife
of Rakesh Kamran

51

208/2

Private

Agriculture

0.2892

Deepka Pooja
Bhavana daughter of
Purushottam
Agarwal, Naman son
of Sharad Naina
daughter of Sharad
Agarwal, Mahi
daughter of Deepak
Dev son of Deepak
Priya wife of Deepak,
Purushottam son of
Hiralal Agarwal

52

209/1

Private

Agriculture

0.3719

Badri Prasad, father
of Buckwheat

53

211

Government

Agriculture

0.3198

(Government)
Government of
Madhya Pradesh

Vill

age: Badoragh

at

54

299

Private

Agriculture

0.3563

Hiralal son of
Ratuwa, Pammi son
of Sukka, Kallu son
of Sukka, Ramesh
son of Nanda alias
Nandu Pal, Kallu Pal
son of Sukka Pal,
Tumka wife of
Hardu, Hira son of
Ratuwa, Nanda son
of Ratuwa, Suntu
wife of Nande, Hardu
son of Ratuwa,
Phulla wife of Hira,
Pammi Pal son of
Sukka Pal, Hirabai
wife of Sukka,
Khuman son of Jassu,
Deshraj son of
Durjan, Halkibain
widow of Durjan,
Damra son of Jassu,
Daya son of Guman,
Babu son of Guman,
Kamla wife of
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Dineshkumar Sharma
Manoj son of Dinesh
Kumar Sharma,
Gyani Shankar son of
Parmu, Rekha Rakhi,
Rohit minor son of
Parmu guardian
mother Draupadi
wife of Parmu
Ahirwar, Draupadi
wife of Parmu
Ahirwar, Manish son
of Dinesh Kumar
Sharma, Krishnakant
son of Shriram
Agarwal, Ghanshyam
son of Keshariya,
Neeraj son of
Ghanshyam, Dinesh
Kumar Sharma father
of Shyamlal Sharma,
Kamla Sharma wife
of Dinesh Kumar
Sharma, Hardu Pal
father of Ratu,
Manish son of Dinesh
Kumar Sharma,
Neeraj Pal father of
Ghanshyam Pal,
Manoj son of Dinesh
Kumar Sharma,
Hardayal son of
Brijlal, Hardayal son
of Brijlal Sagunia
Bhuvan daughter of
Brijlal, Vati wife of
Gundi, Gundi son of
Parma, Hajju son of
Gyasi, Gundi son of
Parma, Deshraj son
of Gyasi, Baini Bai
widow of Keshariya,
Neeraj son of
Ghanshyam Pal

55

300

Private

Agriculture

0.7198

Khuman son of Jassu,
Deshraj son of
Durjan, Halkibain
widow of Durjan,
Damra son of Jassu,
Manoj son of Dinesh
Kumar Sharma,
Gyani Shankar son of
Parmu, Rekha Rakhi
daughter of Parmu,
Rohit minor son of
Parmu guardian
mother Draupadi

wife of Parmu
Ahirwar, Draupadi
wife of Parmu,
Manish son of Dinesh
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Kumar Sharma,
Krishnakant son of
Shriram Agarwal,
Pushpa Bhagwati
daughter of Laxman
Ahirwar, Draupadi
wife of Parmu,
Ramdayal son of
Laxman Ahirwar,
Ramesh Parvat son of]
Durju, Rohit minor
son of Parmu,
guardian mother
Draupadi wife of
Parmu, Rekha Rakhi
daughter of Parmu,
Gyani Shankar son of
Parmu

56

303/1

Private

Agriculture

0.591

Khuman son of Jassu,
Deshraj son of
Durjan, Halkibain
widow of Durjan,
Damra son of Jassu

57

303/2

Private

Agriculture

0.0438

Dayas son Guman,
Babus son Guman

58

308

Government

Agriculture

0.0475

Government of
Madhya Pradesh

Vill

age: Sunwaha

59

118

Government

Agriculture

0.0242

Government of
Madhya Pradesh

60

12

Private

Agriculture

0.3118

Shrimati Shila wife
of Koshal Kishore
Bhatt, Anuradha wife
of Pramod Kumar
Yadav, Sheela Devi
wife of Munnulal
Tripathi, Sheela wife
of Munnulal Tripathi,
Virendra Kumar son
of Hardas Rai,
Virendra Kumar son
of Hardas Jati Rai,
Anil son of
Phoolchandra
Bhadaura, Abhay
Kumar son of
Gulabchandra
Bhadaura, Neeta
daughter of Rajkumar
wife of Abhay Kumar
Bhadaura, Smt.
Shailaja daughter of
Valchandra wife of
Anupkumar, Ashish
son of Valchandra

61

12/3

Private

Agriculture/Commercial

0.6077

Virendrakumar s/o
Hardas Rai,
Virendrakumar s/o
Hardas Jati Rai
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62

121

Private

Agriculture

1.0899

Kallas father Bhanta,
Kallas father Bhanta,
Buddhas son Tanay
Saruwa, Mohans son
Jassa Pal,
Pushpendras son
Bhagwandas Pal,
Raghuveers son
Dashrath Pal,
Pramods son Chenu
Pal, Ramswaroops
son Achhelal Pal,
Manohar Lals son
Chenu Pal, Mukeshs
son Rajaram Pal

63

122

Government

Agriculture

0.0272

Government of
Madhya Pradesh

64

123

Private

Agriculture

0.5163

Babulal son of
Girdhari Saur,
Sudama Ramwai
daughter of Maunlal,
Muluva son of
Girdhari Saur,
Rupkesh son of
Ganuwa Saur, Meena
Kiran Rajni daughter
of Ganuwa Saur,
Rajabeti widow of
Girdhari Saur,
Sukavati widow of
Ganuwa Saur, Anoop
son of Ganuwa Saur,
Gyasi son of Ganuwa
Saur, Rajpal son of
Girdhari Saur

65

124

Government

Agriculture

0.0048

Government of
Madhya Pradesh

66

149

Government

Agriculture

0.0223

Government of
Madhya Pradesh

67

152

Common (Private/Government)

Agriculture

0.5351

Om Prakash
Richharia, father
Rameshwar, Geeta
Devi Richharia, wife
of Om Prakash
Richharia,
(Government)

68

154/3

Private

Agriculture

0.6005

Swami Prasad s/o
Damodar Prasad
Sharma

|l167

|G0vernment

|Agriculture

0.0463)|

|(g0vernment) drain |

70

171

Government

Agriculture

0.0642

Government of
Madhya Pradesh

171

|[174

|G0vernment

|Agriculture

0.0597|

|(g0vernment) drain |

72

||185

|G0vernment

|Agriculture

0.0032]

|(g0vernment) drain |

73

187/1

Private

Agriculture

0.0079

Hirabai widow of
Kishorilal, Bhagirath
widow of Kishorilal,
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Jaiprakash widow of
Kishorilal

74

|[188

| |Government

||Agricu1ture

0.1546||(g0vernment) drain |

75

|[190

| |Government

“Agriculture

0.1091

“(government) road |

76

191

Private

Agriculture

0.021

Nitin Kumar son of
Ashok Kumar Khare,
Pushpadevi daughter
of Ashok Kumar
Khare, Brajendra son
of Farsram Bidua,
Ashok Kumar son of
Babulal Khare

77

192/1/1/1

Private

Agriculture

0.0852||Nitin Kumar son of

Ashok Kumar Khare,
Pushpadevi son of
Ashok Kumar Khare,
Brajendra son of
Farsaram Bidua,
Ashok Kumar son of
Babulal Khare, Mrs.
Shashi wife of
Chakraborty Khare,
Ramyjilal son of
Vidyadhar Vidua.

78

192/1/2

Private

Agriculture

0.454(|Shrimati

Lakshmidevi wife
Ramjilal Vidua,
Jageshwar son
Vidyadhar, Rashmi
Devi daughter
Raghunandan
Dwivedi.

79

192/2

Private

Agriculture

0.0919||Jageshwar Viduas

son is Vidyadhar
Vidua, Ramji Viduas
son is Vidyadhar
Vidua.

80

Private

Agriculture/Commercial

0.2157

Lakhanlal son of
Dwarka Bilgaiya,
Roopnarayan son of
Vavulal, Manmohan
son of Vavulal

81

|l901

| |G0vernment

|Agriculture

0.0567

||(g0vemment) drain |

82

902

Private

Agriculture

0.6065

Deendayal T. Kadore
caste scavenger,
Prakash s/o Damodar
Yadav, Surendra s/o
Bhagwandas
Kushwaha, Ashok
Kumar Tanay
Babulal Khare,
Prakash s/o Damodar
Yadav, Namrata wife
Ranjit Khare, Gyasi
s/o Thovan
Kushwaha, Surendra
s/o Bhagwandas
Kushwaha.
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83

903

Common (Private/Government)

Agriculture

0.2576

Deendayal T.
Kadore,
(Government)

84

903/1

Private

Agriculture

0.3581

Prakash s/o Damodar
Yadav

185 |[904

| |Government

|Agriculture

0.0573

|(government) drain |

86

905

Common (Private/Government)

Agriculture

0.0652

Kalawati, wife of
Deendayal, Railway
Department,
Government of India,
land owner

87

905/1

Private

Agriculture

0.1413

Kalavati wife
Deendayal,

88

905/2

Government

Agriculture

0.0634

Railway Department,
Government of India,
Land Owner

Vill

age: Naya Khera

89

312

Government

Agriculture

0.0632

Government of
Madhya Pradesh

90

313

Common (Private/Government)

Agriculture

0.1109

Rajaveti daughter of
Gurudayal, Govind
son of Gurudayal,
Natthu son of
Gurudayal, Vittan
widow of Gurudayal,
Bhumanidas son of
Gurudayal, Executive
Engineer Vansujara
Dam Water
Resources
Department (M.P.
Government)

91

320

Private

Agriculture

0.0072

Rajaveti daughter
Gurudayal, Govind
son Gurudayal, Nathu
son Gurudayal,
Vittan wife
Gurudayal.

92

321

Common (Private/Government)

Agriculture

0.1207

Rajaveti daughter of
Gurudayal, Govind
son of Gurudayal,
Natthu son of
Gurudayal, Vittan
widow of Gurudayal,
Bhumanidas son of
Gurudayal, Executive
Engineer Vansujara
Dam Water
Resources
Department (M.P.
Government)

93

323

Common (Private/Government)

Agriculture

0.0617

Ram Singh son of
Chhotelal, Kunjanbai
wife of Ram Singh,
Harpura Irrigation
and River Pond
Connect Canal
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Project - Water
Resources
Department (MP
Government)

94 1390 Private Agriculture 0.3089||Gangaram Kishori,
son of Premlal, son of]
Baba, Brishabhhan,
son of Pyarelal,
Bhaiyadin, son of
Puttilal, Water
Resources
Department,
Tikamgarh,
Brishabhhan, son of
Pyarelal, Brijvallabh,
son of Radheshyam,
Bhaiyadin, son of
Puttilal, Bhaiyadin,
son of Puntilal,
(Government) Skin-
Khaddar

95 1417 Common (Private/Government) [|Agriculture 0.0011{|[Majeed Ahmed son
of Munir Ahmed
Kujre, Mubeena
daughter of Munir
Ahmed Kujre, Haviv
Ahmed son of Munir
Ahmed Kujre, Zarina
daughter of Munir
Ahmed Kujre,
Noorjahan daughter
of Jumman, Shammo
daughter of Munir
Ahmed Kujre, Rafiq
Ahmed son of Munir
Ahmed Kujre, Rihana
daughter of Jumman,
Iqwal son of
Jumman, Ganesh son
of Nanne Soni, Preeti
daughter of Nanne
Soni, Ramesh Kumar
son of Nanne, Rajesh
Kumar son of Nanne
Soni, Shyamlal son
Ajuddi, Kashiram son
of Ajuddi,
Prabhudayal son of
Harcharan, Rupesh
son of Harcharan,
Nandkishore son of
Harcharan,
Raghavendra son of
Harcharan,
Prabhadevi daughter
of Harcharan, Shobha
daughter of
Harcharan, Ragni
daughter of
Harcharan,
Ramswarup son of
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Kashiram, Prakash
son of Kashiram,
Phoolchandra son of
Kashiram, Parvati
Urmila son of Kranti,
Bhankunwar widow
Kishori princess
daughter Kishori,
Pushpendra son of
Kishori, Rahul son of
Kishori, Ramanand
son of Bhaiyalal,
Lalaram son of
Bhaiyalal Soni,
Savitri Bewa.
Bhaiyalal Soni,
Dayaram son of
Bhaiyalal Soni,
Pachia wife Makundi,
Bhagwandas son of
Makundi, Bhagunti
wife Khitai,
Bhumaniya daughter
of Khitai, Abhilash
daughter of Makundi,
Laxman son of
Khitai, Moti son of
Khitai, Balaram son
of Makundi,
Ghanshyam son of
Makundi, Bhuri
daughter of Khitai,
Prabhu son of
Makundi, Jasrath son
of Khitai, Pappu son
of Dhijnaya, son of
Aumi, son of
Dhijnaya, son of
Juggi Dhijnaya,
Vrijlal s/o Dhijnaya,
Patiya Bewa Jhaluva,
Vandu s/o Jhaluva,
Pappu s/o Jhaluva,
Valla s/o Jhaluva,
Harivai s/o Jhalu,
Phooladevi s/o
Druva, Sukhdi s/o
Druva, Rajbai s/o
Druva, Bhumanidas
s/o Druva, Bhajan s/o
Druva, Girja s/o
Druva, Railway
Department
Government of India,
Chatra s/o Jucha,
Meena s/o
Uttamchandra
Ahirwar

96

420

Common (Private/Government)

Agriculture

1.6145

Ramkali widow
Chattu, Sobaran son
of Chattu,
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Prakashchandra son
of Babulal,
Rahulsingh son of
Prakashchandra
Chaudhary,
Anilkumar son of
Prakashchandra
Chaudhary,
Jitendrakumar son of
Prakashchandra
Chaudhary,
Dharmendra Kumar
son of Pyarelal
Ahirwar, Ramanand
son of Bhaiyalal,
Lalaram son of
Bhaiyalal Soni,
Savitri widow of
Bhaiyalal Soni,
Dayaram son of
Bhaiyalal Soni, Mulia
widow of Ganesh,
Pappu son of Ganesh,
Jagprasad son of
Ganesh, Vimal
Kumar son of
Shrichandra Jain
Address Shantinagar,
Devendra Kumar son
of Srichandra Jain,
Aniket son of
Rishabh Kumar Jain,
Ganesh son of Nanne
Soni, Preeti daughter
of Nanne Soni,
Ramesh Kumar son
of Nanne, Rajesh
Kumar son of Nanne
Soni, Laxman son of
Khitai, Ghanshyam
son of Makundi,
Prabhu son of
Makundi, Balaram
son of Makundi,
Jashrath son of
Khitai, Abhilash
daughter of Makundi,
Pachia Bewa
Makundi
Bhagwandas son of
Makundi, Moti Son
of Khitai, Sunil son
of Ghanshyam,
Deepak son of
Ghanshyam, Chatra
son of Ghanshyam,
Kallu son of
Ghanshyam,
Dharmendra Kumar
son of Pyarelal,
Mulia widow
Ganesh, Pappu son of
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Ganesh, Jag Prasad
son of Ganesh, Vimal
Kumar son of
Shrichandra Jain,
Devendra Kumar son
of Shrichandra Jain,
Aniket son of
Rishabh Kumar Jain

97 |l424

|Government

|Agriculture

0.0361|

|R0ad (Government) |

98

430

Common (Private/Government)

Agriculture

0.1471

Taufiq Ahmed, son
of Habib Ahmed
Caste of Kunjre,
Asghar, son of Babu
Khan, Executive
Engineer,
Vansujarabodh, son
of Water Resources
Department Division,
Shabnam Begum,
wife of Mohammad
Irshad, Chandbi, wife
of Habib Rain,
Mehrunnisha,
Zaibunnisha,
daughter of Ishaq,
Shakeena, wife of
Ishaq, Mohammad
Musa, son of Ishaq
Khan, Mohammad
Irshad, son of Ishaq
Khan, Mohammad
Shamshad, son of
Ishaq Khan,
Mohammad Mustaq
Son of Ishaq Khan,
Ansar Ahmad son of
Asghar Ali Rain,
Ghanshyam son of
Pampu Yadav,
Mehrunnisha
Zaibunnisha daughter
of Ishaq Khan,
Shakeena wife of
Ishaq Khan,
Mohammad Musa,
Mohammad Irshad,
Mohammad
Shamsad,
Mohammad Mustaq
son of Ishaq Khan,
Akbar son of Babu
Khan, Caste Kunjre,
Ajmeri Rain son of
Yakub, Noori
daughter of Yakub,
Mohammad Siraj son
of Mohammad Hanif

99

439

Common (Private/Government)

Agriculture

0.5846

Rakesh kumar Son
Munnalal Prajapati,
Mohni Wife of
Kamlesh Kumar,
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Bansujara Dam WRD
(Government)

[100][453 I

Government

||Agricu1ture

0.0257|

|Road (Government) |

101{(459

Private

Agriculture

0.0061

Sukhdayal son of
Kanai caste Yadav

|Village: Bauri

102(]11/3/1

Private

Agriculture

0.0377

Nandlal father Gopal
Yadav, Jagdish
Prasad father Ratiram

[103][1/6 |

Government

“Agriculture

0.271 7||(government) pasture |

1104|190 I

Government

||Agricu1ture

0.0314||Road (Government)

[105][201 I

Government

“Agriculture

1106207 I

Government

”Agriculture

|
0.1 604||(g0vernment) drain |
0.0249||R0ad (Government) |

107(|187/1

Common (Private/Government) [|Agriculture

0.0672

Parmanands father
Laxman alias
Lachhuwa, Radhabai
alias Radhiya
daughter Laxman
alias Lachhuwa,
Tejbai alias Chippu
daughter Laxman
alias Lachhuwa,
Hariram father
Ghasite Yadav,
Mukesh son
Chhotelal, Rakesh
son Chhotelal,
Ramsingh son
Chhotelal, Meera
Devi wife Arvind,
Munni Devi wife
Dinesh, Jugna father
Jhuttu, Harcharan
Chhakki father
Richha Kashibai
daughter Richha
Ahirwar, Munna
father Ajuddin, Lali
wife Munnalal

108|(92

Common (Private/Government) [|Agriculture

0.1529

Balkishan son of
Raghuveer Yadav,
Bhumani son of
Jairam, Shobharan
son of Raghuveer
Yadav, Harpal Singh
son of Jairam,
Pramod son of
Raghuveer Yadav,
Prabhu son of Jairam
Caste Yadav
Nannibai Wife Ram
Swarup Caste Yadav

109](93/1

Private

Agriculture

0.2911

Kamal Kumar
(father: Hiralal Jain)

110]94

Common (Private/Government) ||Agriculture

0.8375

Balkishan son of
Raghuveer Yadav,
Bhumani son of
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Jairam, Shobhran son
of Raghuveer Yadav,
Harpal Singh son of
Jairam, Pramod son
of Raghuveer Yadav,
Prabhu son of Jairam,
Nannibai wife of
Ramswaroop, Phula
widow of Sujan
Dayaram Lalluram
Rajendra son of
Sujan Gendarani
daughter of Sujan,
Mathura son of
Halke, Phoolsingh
Harisingh son of
Ramswaroop Yadav,
Roopsingh son of
Brijlal, Jagdish son of]
Brijlal, Bhagirath son
of Brijlal, Surajsingh

son of Brijlal

|Village: Hanuman Sagar

[111]]261

| |Government

||Agricu1ture

0.0122]||Goverment

[112][265

| |Government

”Agriculture

0.01 9||Goverment

l113][267

| |Government

||Agricu1ture

0.0838||Government

114{|275

Private

Agriculture

0.0024

Sheelchandra
Ramesh Prakash
Suresh son of
Rajaram, Ramsingh
Ramprasad Rakesh
Mukesh son of
Chhotelal, Gokal
Balkishan son of
Kashiram
Ramkunwar widow
of Kashiram Yadav,
Swami son of Motilal
caste Yadav,

115][306

Private

Agriculture

0.0005

Prabhu son
Raghunath caste
Ahirwar, Kusum wife

Ramcharan

[116][336

| |Govemment

||Agriculture

0.0442| |Govemment |

[117](675

| |G0vernment

||Agricu1ture

0.1 946| |Government |

118||681

Private

Agriculture

0.0024

Giloji is the son of
Khetsingh, Pimbu is
the daughter of
Khetsingh, Kamal is
the son of Anil
Sukhdev, Rakesh is
the son of Nathuram,
Pushpa is the
daughter of Pramila
Nathuram,
Omprakash is the son
of Arjun
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119

682

Private

Agriculture

0.0023

Kailash son of
Omprakash, Kamal
son of Nathuram,
Vishnu son of
Omprakash, Sushma
daughter of
Omprakash, Pushpa
daughter of
Nathuram, Sukhdev
son of Nathuram,
Pramila daughter of
Nathuram, Rakesh
son of Nathuram,
Anil son of Nathuram

120

685

Private

Agriculture

0.0014

Kailash son of
Omprakash, Kamal
son of Nathuram,
Vishnu son of
Omprakash, Sushma
daughter of
Omprakash, Pushpa
daughter of
Nathuram, Sukhdev
son of Nathuram,
Pramila daughter of
Nathuram, Rakesh
son of Nathuram,
Anil son of Nathuram

121

690

Private

Agriculture

0.0009

Giloji is the son of
Khetsingh, Pimbu is
the daughter of
Khetsingh, Kamal is
the son of Anil
Sukhdev, Rakesh is
the son of Nathuram,
Pushpa is the
daughter of Pramila
Nathuram,
Omprakash is the son
of Arjun

122

691

Private

Agriculture

0.0036

Giloji is the son of
Khetsingh, Pimbu is
the daughter of
Khetsingh, Kamal is
the son of Anil
Sukhdev, Rakesh is
the son of Nathuram,
Pushpa is the
daughter of Pramila
Nathuram,
Omprakash is the son
of Arjun

123

754

Common (Private/Government)

Agriculture

0.3808

Bhuvan, widow of
Nathuram Lalluram
Sheelchand, son of
Nathuram. Radhiya
Guddi Gedarani,
Bhuvani Lali Panwai,
daughter of

Nathuram. Lalluram
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Sheelchand, father of
Nathuram. Caste
Chamar. Bhupendra
Singh, son of Kailash
Singh. Name Sir.
Kailash, son of Har
Prasad. Caste Lodi.
Latori. Son of Valu.
Caste Lodhi. Kailash,
son of Har Prasad.
Jashoda, wife of
Gokal (official),
Ratan, son of
Sarmana, Kausiya,
wife of Sarmana.
Visavai, widow of
Bhaiyan. Hardas, son
of Bhaiyan.
Harischandra, son of
Bhaiyan

124

754/2

Private

Agriculture

0.0768

Bhuvan widow
Nathuram Lalluram
Sheelchand son
Nathuram Radhiya
Guddi Gedarani
Bhuwani Lali Panwai
daughter Nathuram,
Lalluram Sheelchand
father Nathuram

125

764

Private

Agriculture

0.3787

Ramavati, widow of
Gokal, Laxman,
father of Gokal;
Urmila Suman,
daughter of Gokal;
Executive Engineer,
Vansujar Water
Resources
Department; Virendra
Kumar, son of
Tuduwa; Sitaram
alias Vaura, caste
Lodhi; son of
Tuduwa; Sukhlal, son
of Wutha; Ms.
Phoolan, wife of
Wutha; Israel, son of
Wale Khan;
Vegetable Frock;
Israel, son of Wale
Khan.

126

782

Private

Agriculture

0.9952

Mrs. Madhu wife of
Krishna Kishore
Kathel, Komal son of
Makundi, Janaki son
of Makundi, Gulav
daughter of Makundi,
Ganesh son of
Makundi, Rakesh son
of Makundi, Maya
daughter of Makundi,

Ram Kishan son of
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Makundi, Israel son
of Wale Khan,
Hamid Khan Rahoop,
Shahid, Anish,
Salauddin son of
Hamid Khan Guman
Keshav son of
Pyarelal, Executive
Engineer Vansujara
Dam - Water
Resources
Department, Gokal
Kalla son of Baldu,
Kamali Jasoda
daughter of Baldu,
Budhua Mathura
Thakku Rattu Barelal
Ganpata son of
Panche, Munna,
Amna, son of Har
Prasad Munni,
Kanchan daughter of
Har Prasad,

127

786

Private

Agriculture

0.016

Madhu kathail wife
of Krishan kishor
kathail

|Village: Manikpura

[128[322/1/1 ||Government

”Agriculture

0.0836| |Government

129

322/2

Private

Agriculture

0.0996

Prabhadevi, wife of
Murarilal

130

75

Private

Agriculture

0.0018

Mullas son Bharosha,
Kamtus son Janaki,
Benibais wife Parma,
Kunjanwais daughter
Lampuwa,
Kesharwais daughter
Lampuwa,
Govinddass son
Halkuwa, Jasus son
Parma, Guvindis son
Parma, Babus son
Janaki, Chimnas son
Parma, Bhumanbais
daughter Parma,
Nandus son Parma,
Premlals son Janaki,
Phoolbais wife
Hiralal Pal,
Devkunwars wife
Ramswaroop Pal,
Ramdevis wife
Rakesh Pal

Vill

age: Ganeshga

nj Khas

131

144

Private

Agriculture

0.0005

Shaubharaje wife
Satendrasingh caste
Thakur
Pushpendrasingh son

of Sardarsingh
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132

145/1

Private

Agriculture

0.1116

Shaubharaje wife
Satendrasingh

[133]

151

|Government

|Agriculture

0.0068|

|GOVERMENT

134

160

Common (Private/Government)

Agriculture

0.4376

Hariram son of
Lachhuwa, Hardayal
son of Lachhuwa,
Mullal son of
Lachhuwa, Uma
Yadav wife of Kamal
Yadav, Rakesh son of]
Dwarka, Mahesh son
of Laxman, Rajesh
son of Dwarka,
Virendra son of
Laxman, Sonadevi
widow of Dwarka,
Naresh son of
Dwarka, Rammu son
of Dwarka, Sanju son
of Dwarka, Jamna
widow of Aman,
Arvind son of Aman,
Raja son of Aman,
Bharti daughter of
Aman, Chiman son
of Chaude, Keshar
daughter of Aman,
Madan son of
Chaude, Preeti
daughter of Aman,
(Government), Canal
Kool,

135

165

Private

Agriculture

0.0107

Manoj Babu son of
Babulal, Brijgopal
son of Babulal,
Govind son of
Babulal

136

25

Common (Private/Government)

Agriculture

0.3586

Pushpendra son of
Kuttu, Rakesh son of
Kuttu, Ramlal son of
Kuttu, Harpa son of
Ganuva, Shobharaje
wife Satendrasingh,
Adarshrajsingh minor
son Gyanendrasingh
guardian Kiransingh
wife
Gyanendrasingh,
Akarshrajsingh minor
son Gyanendrasingh
guardian Kiransingh
wife
Gyanendrasingh,
Kiransingh wife
Gyanendrasingh,
Yadvendrasingh son
Sardarsingh,
Shobharaje wife
Satendrasingh, Atul
Bharti minor son
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Premlal Ahirwar
guardian Premlal
Tanay Karanju, Rohit
minor son Premlal
guardian Premlal son
of Karanju, Ajay
Bharti minor son of
Karanju guardian
Chhannulal son of
Karanju, Atul Bharti
minor son of Premlal
Ahirwar guardian
Premlal son of
Karanju, Rohit minor
son of Premlal
guardian Premlal son
of Karanju, Ajay
Bharti minor son of
Karanju guardian
Chhannulal son of
Karanju, Atul Bharti
minor son of Premlal
Ahirwar Premlal son
of Karanju, Rohit
minor son of Premlal
guardian Premlal son
of Karanju, Ajay
Bharti minor son of
Karanju guardian
Chhannulal son of
Karanju, Usha
daughter of Chukhar,
Gulab son of
Chukhar, Babbu
daughter of Chukhar,
Parvati daughter of
Chukhar, Lachhiya
widow of Chukhar,
Ramcharan son of
Chukhar, Guddi
daughter of Chukhar,
Nirasha daughter of
Chukhar Jairam son
of Dhukla,
Muralidhar son of
Dhukla, Kiran Singh
wife of Gyanendra
Singh Bundela,
Laxman son of Khadi
Caste Kushwaha,
Adarsh ??Bundela
minor son of
Gyanendra Singh
Bundela guardian
Kirans husband
Gyanendra Singh,
Raggis son Punu,
Dayarams son Punu,
Bharats son Gopal,
Geeteshs son,
Parvatlals son

Mahipal, Ramdass
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son Bhaggu, Babulals
son Nabbu,
Rambkishores son
Nabbu,
Laxminarayans son
Har Prasad, Kassas
daughter Har Prasad,
Lakhanlals son Har
Prasad, Sukhvatis
daughter Har Prasad,
Pukkans daughter
Har Prasad, Braj
Bhans son Har
Prasad, Kadoras son
Jhutra, Rampals son
Jhutra, Kashibais
widow Suke,
Harirams son Suke,
Karan son of Suke,
Suman Ramdevi
Mana daughter of
Suke, Akash son of
Suresh, Nandani
daughter of Suresh,
Rameshwar son of
Pyarelal, Sukhwati
wife of Suresh,
Sangeeta daughter of
Suresh, Poonabai
wife of Durjan,
Sanjay son of Durjan,
Patti widow of
Pyarelal, Manoj
father of Tijan
Ahirwar, Valchandra
father, Girdhari father
of Kanai,
Purushottam father of
Kanai Ahirwar,
Kamlesh father of
Tijan, Premchand son
of Kariya, Halli wife
of Kariya, Dhaniram
son of Kariya, Arjun
son of Kariya,

137

31/172

Private

Agriculture

0.3572

Poonamdevi daughter
of Daulta, Babulal
son of Daulta,
Rambai widow of
Daulta, Munnalal son
of Daulta, Laxmibai
daughter of Daulta,
Shyambai daughter
of Daulta,
Dharamveer son of
Daulta

138

72172

Private

Agriculture

0.0041

Chandraprakash son
of Gokulprasad caste
pastor

Village: Ganeshganj Bhata
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[139][118

| |Government

||Agriculture

0.001 1||(Government) Road |

140][120

| |Government

||Agricu1ture

0.0213||(Government) Road |

|Village: Madhuwan

141

1034/3/1

Private

Agriculture

0.3685

Rajaram son of
Gokalprasad caste
Yadav, Devendra son
of Gokalprasad caste
Yadav.

142

1043

Government

Agriculture

0.013

(Government)
Jawahar Lal Nehru
Agricultural
University
Kundeshwar District
- Tikamgarh (M.P.)
Government
Institution

143

1080

Private

Agriculture

1.0197

Kishanlal son of
Parmanand Yadav,
Asharam son of
Parmanand, Jairam
son of Parmanand
Yadav, Bijaysingh
son of Ratiram
Yadav, Kamalsingh
son of Ratiram
Yadav, Ajuddi son of
Sunna, Sonu son of
Tansu, Lakhansingh
son of Jankiprasad
Yadav, Jitendra son
of Tansu, Swami
Prasad son of Halke,
Jagatram son of
Halke, Sukhsagar son
of Halke, Shailendra
son of Halke, Arvind
son of Dinesh, Suresh
son of Dinesh,
Kashiram son of
Manu Ahirwar,
Rajaveti Bewa
Ajuddi, Sarman alias
Sukman son of
Ajuddi minor
guardian mother
Rajaveti Wewa
Ajuddi, Govind son
of Ajuddi minor
guardian mother
Rajaveti Wewa
Ajuddi, Deshraj son
of Ajuddi minor
guardian mother
Rajaveti Wewa
Ajuddi, Bhagatram
son of Ajuddi, Vihari
son of Ajuddi,
Rajaram T.
Gokulprasad,
(Official), Narayan
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Das son of Vinde,
Dwarka Prasad son of]
Ranyjit, Ashalal son of
Ranjit, Imratbai
widow Ramprasad
Rakeshkumar
Mukeshkumar son of
Ramprasad,
Hemkunwar daughter
of Laxman,
Harishankar son of
Bhumanidas,
Manmohan son of
Laxman, Hargovind
son of Laxman,
Uttam son of
Laxman, Harprasad
son of Laxman,
Makhan daughter of
Laxman, Betibai
widow of Gyasi
Deendayal son of
Gyasi Vineeta Sunita
Lalati Rajabeti
daughter of Gyasi
Ahirwar,
Bhagwandas Vavulal
father of Daruwa,
Jasrath son of
Bhaguna Mo. Vadi
daughter of Bhaguna
widow, Gorishankar
son of Kanhaiya
guardian mother
Khargiya, Jairam son
of Kanhaiya Ahirwar
Laxman, Makhan
daughter of Laxman,
Betibai widow of
Gyasi Deendayal son
of Gyasi Vineeta
Sunita Lalati Rajabeti
daughter of Gyasi
Ahirwar,
Bhagwandas Vavulal
father of Daruwa,
Jasrath son of
Bhaguna Mo. Vadi
daughter of Bhaguna
widow, Gorishankar
son of Kanhaiya
guardian mother
Khargiya, Jairam son
of Kanhaiya Ahirwar,
Krishna singh wife of
Narendra singh,
Ghanshyam son of
Punwa, sunil son of
Bashwhan sen,
Brijmohan Son
brishbhan, Ajay Son
of Ramesh Sen ,
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Amit Son of Ramesh
Sen.

144

1103

Common (Private/Government)

Agriculture

0.0066

Jairam son of
Kanhaiya, guardian
of Mata Khargia,
Gorishankar son of
Kanhaiya, guardian
of Mata Khargia,
Krishna Singh
Chauhan, wife of
Shri Narendra Singh
Chauhan, Rajkumari
daughter of Bhaduwa
Pal, Sukavati
daughter of Bhaduwa
Pal, Ramsakhi
daughter of Bhaduwa
Pal, (Government),
Sunil Brijmohan son
of Vrishbhanu Sen,
Ajay Amit son of
Ramesh Sen,
Ghanshyam son of
Punuwa, Mrs.
Ladkumar wife of
Kisanlal, Rajendra
father of Vittha,
Ramvagus father of
Manka, Shivshankar
son of Janaki,
Lakhansingh son of
Janaki, Dwarka
Prasad son of
Ranjit,Asha Lal son
of Ranjit, Imrat Bai
widow of Ram
Prasad, Rakesh
Kumar Mukesh
Kumar son of Ram
Prasad, Akhilesh son
of Ramdas Ahirwar,
Rajkumar son of
Ramdas Ahirwar,
Gulabbai wife of
Ramdas Ahirwar,
Shanti Bai wife of
Ramesh, Narendra
son of Ramesh,
Sneha daughter of
Ramesh Ahirwar,
Ram Kumar son of
Aman, Desh Raj son
of Aman, Jai Ram
son of Hardas, Suresh
son of Hardas, Kamta
Prasad, Kamlesh
Harcharan son of
Ganesha, Ganderani
Jashoda Guddi
daughter of Ganesha,
Gaura Bai wife of
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Ganesha Hiralal son
of Dhuruwa Ahirwar,
Prakash son of
Minauwa,
Phoolchand son of
Minauwa Ahirwar,
Sukhdin son of Halka
Ahirwar, Bhagatram
son of Halka,
Rambagus son of
Halka, Rambagus son
of Halka, Sukhdin
son of Halka,
Bhagatram son of
Halka, Jalam son of
Vanshi, Bali son of
Vanshi, Hariram
Dhaniram son of
Devi guardian mother
Nannibai, Jalam son
of Vanshi, Wali son
of Vanshi Ahirwar,
Nannibai widow
goddess, Dhaniram
son of Devi minor
guardian mother,
Hariram son of Devi
minor guardian
mother, Betibai
widow Gyasi
Deendayal son of
Gyasi, Vineeta
Sunita, daughter of
Lalati Raja, daughter
of Gyasi Ahirwar,
Vavulal Bhagwandas,
father of Daru
Ahirwar, Satish
Ramesh, son of
Hardas,
(Government) canal,
Harku son of Halkai,
Pyariwai daughter of
Halkai, Chhotelal son
of Halkai, Baliram
son of Lakhan,
Kisanbai widow of
Lakhan, Ramdevi
daughter of Halkai,
Kamlesh son of
Lakhan, Viniya
widow of Halkali,
Tijiya widow of
Gunde, Bhaiyalal son
Goons, Kashirams
son Manua, who died
as widow of Arjana,
Kammoudi Harirams
son Arjana, Liladhars
son Gorelal,
Chandrabhans son
Gorelal, Gulaab Bais
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wife Ramdas
Ahirwar, Akhileshs
son Ramdas Ahirwar,
Shanti Bais wife
Ramesh, Narendras
son Ramesh Snehas
daughter Ramesh
Ahirwar, Deshrajs
son Aman,
Rajkumars son
Ramdas Ahirwar,
Ramkumars son
Aman, Sureshs son
Hardas, Halki Ladia
Ahirwars daughter
Hardas Ahirwar,
Jairams son Hardas
Ahirwar, Gulaab Bais
wife Ramdas
Ahirwar, Akhileshs
son Ramdas
Ahirwar,Shantibai
wife of Ramesh
Narendra son of
Ramesh Sneha
daughter of Ramesh
Ahirwar, Deshraj son
of Aman, Rajkumar
son of Ramdas
Ahirwar, Ramkumar
son of Aman, Suresh
son of Hardas, Halki
Ladia Ahirwar
daughter of Hardas
Ahirwar, Jairam son
of Hardas Ahirwar,
Gulabbai wife of
Ramdas Ahirwar,
Akhilesh son of
Ramdas Ahirwar,
Shantibai wife of
Ramesh Ahirwar,
Narendra son of
Ramesh, Narendra
son of Ramesh Sneha
daughter of Ramesh
Ahirwar, Deshraj son
of Aman, Rajkumar
son of Ramdas
Ahirwar, Ramkumar
son of Aman, Suresh
son of Hardas, Halki
Ladia Ahirwar
daughter of Hardas
Ahirwar, Jairam son
of Hardas Ahirwar,
Gulabbai wife of
Ramdas Ahirwar,
Akhilesh son of
Ramdas Ahirwar,
Shantibai wife of
Ramesh Ahirwar,
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Narendra son of
Ramesh Sneha
daughter of Ramesh
Ahirwar, Deshraj son
of Aman, Rajkumar
son of Ramdas
Ahirwar, Ramkumar
son of Aman, Suresh
son of Hardas, Halki
Ladia Ahirwar
daughter of Hardas
Ahirwar, Jairam son
of Hardas Ahirwar,
Gulabbai wife of
Ramdas, Akhilesh
son of Ramdas
Ahirwar, Shantibai
wife of Ramesh
Ahirwar, Narendra
son of Ramesh Sneha
daughter of Ramesh,
Deshraj son of Aman,
Rajkumar son of
Ramdas Ahirwar,
Ramkumar son of
Aman, Suresh son of
Hardas, Halki Ladia
Ahirwar daughter of
Hardas Jairam son of
Hardas, Narayan Das
son of Vinde,
Kalavati daughter of
Lakhanlal, Mindan
widow of Lakhanlal
Mukesh son of
Lakhanlal, Bharti
daughter of
Lakhanlal, Arvind
Virendra
Raghuveersinghsingh
Thakurdas, Mukesh
Promad Brajkishor
Son Thakurdas,
Mathurabai Bewa
Thakurdas.

145

1104

Common (Private/Government)

Agriculture

0.0036

Rajaveti Veva
Ajuddi, Deshraj son
of Ajuddi minor
guardian mother
Rajaveti Veva
Ajuddi, Bhagatram
son of Ajuddi, Vihari
son of Ajuddi,
Chandan Singh son
of Arjun Singh caste
Thakur Chandan
Singh son of Arjun
Singh, Khilansingh
son of Narayandas
Yadav, Kapoorchand
father Puranlal,
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Pratap Singh father
Pancham Singh,
Pankunwar Bewa
Ram Singh, Nepal
Singh father Ram
Singh, Bahadur Singh
Thakur father Ram
Singh, Rekha Rani
daughter Ram Singh,
Jaisingh father Ram
Singh, Maan Singh
father Ram Singh,
Munni Devi wife
Vijay Singh,
Raghunath Singh son
Tej Singh, Ram
Sakhi wife Mansukh
Ahirwar, Vipin
Vihari Tanay Hardas
Yadav, Prakash
Phoolchandra Tanay
Minuwa Ahirwar,
Deshpat Gyaprasad
Tanay Haria,
Anantpurabai widow
Haria, Meera Majabai
daughter Haria,
Leeladhar Tanay
Phundilal Viniya
Beba Phundilal
Chamar, Ashok
Tanay Hardas,
Tejsingh son
Valwantsingh, Mar
Jiya widow Arjana
Kammoudi Hariram
Tanay Arjana,
Leeladhar son
Gorelal,
Chandrabhan son
Gorelal, Usha widow
Ramnath Neeraj son
Ramnath Sakhi
Wewa Jamna Gorelal
son Jamna Rakesh
son Lachuva
Ahirwar, Ganesha
SitaramputraKadora
Kamchuparvatijanata
daughter Kadora
Usha Weva Ramnath
Neeraj son Ramnath
Sakhi Weva Jamna
Gorelal son Jamna
Rakesh son Lachuva
Ahirwar, Jagannath
son Kishunlal,
Mohan son
Panchoila, Jasrath
Tanay Bhagauna
Mu.wadi Wahu
Wewa Bhagauna,
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(Government), Vavu
son Pampu, Heera
daughter Khitaiya
Rakwar,
Nannebhaiya son of
Khitaiya Raikwar,
Santosh son of
Khitaiya Raikwar,
Hallu son of Khitaiya
Raikwar, Ghanshyam
son of Punuva.
Barber, Amit son of
Ramesh Sen,
Brijmohan son of
Vrishbhanu Sen,
Ajay son of Ramesh
Sen, Sunil son of
Vrishbhanu Sen,
Sheetal son of
Nathura, Pratipal
Gautam Rajendra son
of Balmkund Gayatri
daughter of
Balmkund Maharani
Beba Balmkund
Yadav, Pushpendra
Gajendra son of
Surendra Gulabdevi
Beba Surendra,
Balakram
Balswaroop
Prabhusingh son of
Vrindavan
Kusumdevi Beba
Vrindavan, Sanjay
son of Rameshwar
Bhuwanibai Beba
Rameshwar, Hariram
son of Vavulal,
Rampyari widow of
Vavulal, Shriram son
of Sadhuram, Janaki
Lallu son of Mathola,
Sukhlal son of
Durjuva, Ladkuvar
wife of Kishanlal,
Ramsevak son of
Chhata, Rukman alias
Patti daughter of
Shankar wife of
Darjun, Ganeshibai
daughter of Shankar
wife of Ranjhadi,
Chhotibai alias
Rampyari daughter of]
Shankar wife of
Dhaniram, Rajuwa
Ramdin T. Shankar,
Ramsakhi wife of
Mansukh Ahirwar,
Vipin Vihari Son of
Hardas Yadav, son of
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Fundilal Chaina,
Prakash
Phoolchandra son of
Minauwa, Deshpat
Gya Prasad son of
Hariya, Anantpurabai
widow of Hariya,
Meera Majabai
daughter of Hariya,
Gulabsingh son
Balwant singh,
Tejsingh Son
Balwant
singh,Ramsahaye,
Kapurchandra,
Puranlal son
Dawarka.

146

1104/2

Private

Agriculture

0.0028

Kapoorchands father
Puranlal,
Pratapsinghs father
Panchamsingh,
Pankunwars widow
Ramsingh, Nepal
Singhs father
Ramsingh, Bahadur
Singh Thakurs father
Ramsingh, Rekha
Ranis daughter
Ramsingh, Jaisinghs
father Ramsingh,
Mansinghs father
Ramsingh,

147

1104/3/1

Private

Agriculture

0.392

Chandansingh son of
Arjun Singh caste
thakur

148

1104/3/2

Private

Agriculture

0.3905

Chandansingh son of
Arjun Singh caste
Thakur

149

1104/3/3

Private

Agriculture

0.1681

Tej Singh son of
Valvant Singh

150

1112/111

Private

Agriculture

0.0039

Arunkumars son is
Tarachand, Rachits
son is Shishupal,
Harshs son is
Prakashchandra,

151

1112/172

Private

Agriculture

0.1555

Arunkumars son is
Tarachand, Rachits
son is Shishupal,
Harshs son is
Prakashchandra,

152

1112/1/3

Private

Agriculture

0.0018

Alka daughter of
Balchand,
Sureshchandra son of
Gulavchand Jain,
Gaurav son of
Rajkumar, Nilesh son
of Rajkumar, Amit
son of Balchand,
Ashish son of
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Balchand, Prabha
widow of Balchand,
Shubham son of
Rajkumar,
Pawankumar son of
Gulavchand Jain,
Anoop son of
Balchand, Neelam
widow of Rajkumar

153||19 Government Agriculture 0.0033|[Reserved Forest
(Government)

|Village: Sawant Nagar

| 155 | |66 ”Government ”Agriculture ” 0.041 9| |(g0vemment) drain

|
| 154“ 161 ||Government “Agriculture “ 0.01 78||(government) road |
|
|

|Village: Madumar Gross Form

156||56 Private Agriculture 0.0018|[Minor Sanjay Keshav
Tanay Suresh Yadav
Navalali Guardian
own grandfather
Mathraprasad Tanay
Jagannath Yadav

157/(92 Private Agriculture 0.0134{|Draupati widow of
Ram Kishor, Jagdish
son of Ram Kishor,
Bhagwan Das son of
Ram Kishor, Santosh
Kumar son of Ram
Kishor

158|(99 Common (Private/Government) [|Agriculture 0.0992||(Government) Canal
Kool, Surendra Singh
son of Bahadur Singh
Thakur, Rajendra
Singh son of Bahadur
Singh Thakur, Reena
Raja widow of
Devendra Singh
Suryansh Singh son
of Devendra Singh
Parmar, Yashasvi
Raja daughter of
Devendra Singh
Parmar, Kalka son of
Nandlal Badai, Radha
Chanda daughter of
Kishan, Munna
widow of Kishan,
Ramesh son of
Kishan, Ashok Yadav
son of Jujan Yadav

|Village: Sagoni |
|159||146 “Government ||Agricu1ture || 0.0603||(g0vemment) drain |

160(|315 Private Agriculture 0.0027(|Prem widow of
Raghuveer Singh,
Arvind son of
Raghuveer Singh,
Rajendra Singh son
of Laxman Singh,
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Jaihind Singh son of
Laxman Singh,
Narendra Singh son
of Laxman Singh,
Pushpendra Singh
son of Raghuveer
Singh, Mahendra
Singh son of Laxman
Singh, Surendra
Singh son of
Raghuveer Singh,
Satyendra son of
Raghuveer Singh,
Ramsakhi widow of
Laxman Singh

l161]

330

|Government

||Agricu1ture

0.0184]

|(government) drain

l162]

352

|Government

”Agriculture

0.0077|

|(g0vemment) road

163

361

|Government

||Agricu1ture

0.053]

|Village: Patha Khas

164]

11039

|Government

”Agriculture

0.2775|

|
|
|(government) road |
|
|

|(Government) pond

165

325/1518

Common (Private/Government)

Agriculture

0.0611

Bahadur Singh, Rup
Singh, Vishwanath
Singh, son of Durjan
Singh, Lallu Raja,
Bharat Singh, son of
Durjan Singh, Ajab
Kunwar, wife of
Bahadur Singh,
Gulab Raja, daughter
of Durjan Singh,
Arvind Singh, son of
Babburaja Singh
Thakur, Bachchuraja,
son of Ramraja
Singh, Jandel Singh,
son of Ramraja Singh

166

912/3

|Government

”Agriculture

0.0403)|

|Government

167

915

Common (Private/Government)

Agriculture

0.6607

Ramratan, son of
Mautilal, Hazari, son
of Laxman, Dwarka
Prasad Shukla, son of
Shyam Shukla,
Ghanshyam, son of
Harlal Caste Lodhi,
Laxman, son of
Joraval (official)

168

916

Common (Private/Government)

Agriculture

0.9272

Kamala, widow of
Govind Raikwar,
Janaki Prasad, son of
Govind Raikwar,
Rajesh, son of
Govind Raikwar,
Pankunwar, daughter
of Govind Raikwar,
Gyasi, son of
Ramsevak Sahu,
Narendrakumar, son

of Kamtua weaver,
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Ratiram, son of
Gundi, Shanti, widow
of Kamtua weaver,
Sitaram, son of
Chintu Chadhar,
Rajkumari, daughter
of Chintu Chadhar,
Nannibai, daughter of]
Chintu Chadhar,
Draupadi, daughter of]
Chintu Chadhar,
Kamlesh, son of
Chintu Chadhar,
Ramratan, son of
Mautilal
(Government),
Bhagwat, son of
Ganpat, Harnarayan,
son of Ganpat,
Ummed, son of Virju,
Lali, widow of
Ganpat, Hardas, son
of Virju, Amar Singh,
son of Kamta, Nanni,
daughter of
Bhagwandas, Shanti,
widow of
Bhagwandas,
Chandrabhan,
Rajendra Vinod, son
of Manoj, Valmkund,
Sushila, daughter of
Valmkund, Gora,
widow of Valmkund.

| 169| |934/3/2 ||Government |Agriculture | 0.0621||Government |

170][956 Government Agriculture 0.0301{|GOVERMENT
ROAD

|Village: Patha Bhata |

171]|11 Common (Private/Government) [|Agriculture 0.0012|[Nathuram son of

Jaluwa, Chattu Y
wife of Tulsiram
Dhimar,
Prakashchand father
of Kapoorchand,
Kalpana daughter of
Bhagchand, Vipin
father of Bhagchand,
Rakesh father of
Kapoorchand,
Sheelchandra father
of Kapoorchand,
Sunita daughter of
Bhagchand, Reshabh
Kumar father of
Bhagchand, Saroj
daughter of
Bhagchand, Ajit
father of Bhagchand,

Gulab Bai widow of
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Kapoorchand, Parvati
widow of Bhagchand

172]|21

Common (Private/Government)

Agriculture

0.0568

Raju son of Jasrath
Yadav, Dam (Govt.)

17329

Common (Private/Government)

Agriculture

0.037

Shankar, Pundi,
Bhaiyalals son Virju
equal to 3/35 H,
Jayarams son Kharga,
Ramkunwars
daughter Kharga
equal to 1/35 H
Saraswati, Champa,
Kasturis daughter
Virju, Shankar Pundi
Bhaiyalals son Virju,
Jayarams son Kharga

174(|38/2

Private

Agriculture

0.0017

Ramgopal son of
Maniram Rai,
Rajaram son of
Maniram Rai

175]139

Common (Private/Government)

Agriculture

0.1402

Neha, daughter of
Ghanshyam
Kushwaha, Rohit,
son of Ghanshyam
Kushwaha, Shanti,
wife of Kallu
Kushwaha,
Ramkumar, wife of
Govinddas
Kushwaha, Basanta,
son of Ghanshyam
Kushwaha,
Ladkunwar, daughter
of Ghanshyam
Kushwaha, Devi, son
of Ghanshyam
Kushwaha, Kallu,
son of Ghanshyam
Kushwaha, Balram,
son of Ghanshyam
Kushwaha, Dayaram,
son of Ghanshyam

Kushwaha

Village: Jatauwa Khas

176{|1104 Government Agriculture 0.0106[|GOVERMENT
ROAD

177)[1105 Private Agriculture 0.2753|[{Ashok Kumar son of
Harprasad Caste
Ahirwar

178||1114 Common (Private/Government) [|Agriculture 0.1332{|[Manoj Kumar son of

Har Prasad 1/3 H.
Ashok son of Har
Prasad 1/2 H. S/o
Kamma M. Maldi S/o
Kamma, Gyanendra
S/o Roopchand
(Govt.), Gajendra
Singh Solanki S/o
Rajendra Singh




122

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Solanki,
Gyanchandra S/o
Babulal Jain

179

1115

Common (Private/Government)

Agriculture

0.1609

(Government),
Gyanendra son of
Roopchandra,
Upmaraje wife
Mrigendrasingh,
Mrigendrasingh son
of Keharsingh,
Anugrahsingh son of
Keharsingh,
Upmaraje wife
Mrigendrasingh,
Anugrahsingh son of
Keharsingh

180

1117

Common (Private/Government)

Agriculture

0.0366

Upmaraje wife
Mrigendrasingh,
Anugrahsingh son
Keharsingh, (official)

l181]

1118

| |Government

||Agricu1ture

0.1475

| |Government |

182

1119

| |Government

”Agriculture

0.0476

“Government road |

183

1120

Private

Agriculture

0.0271

Vrijanandan son of
Lakshmi Prasad

184

1121

Private

Agriculture

0.0062

Sheeladevi wife
Ashokkumar

185

1122

Private

Agriculture/Commercial

0.5167

Ashim son of
Akhilesh Satbhaiya,
Ashim son of
Akhilesh Satbhaiya

186

158

Private

Agriculture

0.0328

Chandrapratap son of
Tulsidas

187

165

Private

Agriculture

0.0034

Chandrapratap son of
Tulsidas

188

166

Private

Agriculture

0.0561

Chandrapratap son of
Tulsidas

[189)]

257

“Government

|Agriculture

0.2588

| |Government

190

265

Private

Agriculture

0.0011

Badiben daughter of
Daryavasingh,
Rajendrasingh son of
Daryavasingh,
Mulayam Singh son
of Daryavasingh,
Pehalwansingh son of]
Daryavasingh.

191

266

Private

Agriculture/Commercial

0.0484

Mulayamsingh son of
Daryavasih,
Pehalwansingh son of]
Daryavasih,
Akhileshkumar son
of Ghanshayam
Nayak, Badi Ben
daughter of
Daryavasih,
Rajendrasingh son of
Daryavasih,
Mulayamsingh son of
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Daryavasih,
Pahalwansingh son of]
Daryavasih,
Akhileshkumar son
of Ghanshyam
Nayak, Badi Ben
daughter of
Daryavasih,
Rajendrasingh son of
Daryavasih.

192

267

Private

Agriculture/Commercial

0.1008

Mulayamsingh son of
Daryavasih,
Pehalwansingh son of]
Daryavasih,
Akhileshkumar son
of Ghanshayam
Nayak, Badi Ben
daughter of
Daryavasih,
Rajendrasingh son of
Daryavasih,
Mulayamsingh son of
Daryavasih,
Pahalwansingh son of]
Daryavasih,
Akhileshkumar son
of Ghanshyam
Nayak, Badi Ben
daughter of
Daryavasih,
Rajendrasingh son of
Daryavasih.

193

274

Private

Agriculture

0.1456

Nathuva son of Halke
Ahirwar,
Chandrapratap son of
Tulsidas Tiwari,
Arvind Singh son of
Bablu Raja

194

275

Private

Agriculture

0.0621

Chandrapratap son of
Tulsidas Tiwari,
Arvind Singh son of
Bablu Raja

195

276

Private

Agriculture

0.118

Chandrapratap son of
Tulsidas,
Chandrapratap son of
Tulsidas,

196

280

Private

Agriculture

0.0684

Chandrapratap son of
Tulsidas

[197]]281

| |G0vernment

|Agriculture

0.0149

| |Government

198

282

Private

Agriculture

0.0438

Chandrapratap son of
Tulsidas

199

283

Private

Agriculture

0.0205

Paltuas son Chunni,
Baluas son Chunni,
Halluas son Chunni,

1200][284

| |Government

||Agricu1ture

0.1 l77| |Government

[201][285

| |Government

||Agriculture

0.0096| |Government

1202|286

| |Government

||Agriculture

0.21 8| |Government
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203

294

Private

Agriculture

0.0001|Anitaraja, wife of
Jairam Singh,
Rajniraja, wife of
Rajendra Singh
Bundela,
Laxmansingh,
Santoshsingh,
Raghuveersingh, son
of Balwansingh
Thakur, Harpalsingh,
son of Hanumansingh
Thakur,
Raghuveersingh,
Pradhumsingh, son of]
Mansingh Thakur,
Guddi, widow of
Panchraj Singh,
Sarita Raja, daughter
of Panchraj Singh,
Jairamsingh, son of
Balwansingh Thakur,
Manvendra Singh,
son of Panchraj Singh

1204|295

| |Government

||Agricu1ture

0.1202||Government |

[205][317

| |Government

||Agricu1ture

0.0426||Government |

1206|[361

| |Government

”Agriculture

0.0257| |Government |

207

635/1

Private

Agriculture

0.0445|[Upmaraje wife
Mrigendrasingh,
Mrigendrasingh son
Keharsingh

208

635/2

Private

Agriculture

0.0445||Anurag Singh son of
Kehar Singh

209

636/1

Private

Agriculture

0.1933|(Jay kumar son
Gulabchand

210

636/2

Private

Agriculture

0.1214{[Upmaraje wife
Mrigendrasingh,
Mrigendrasingh son
Keharsingh

211

636/3

Private

Agriculture

0.1364|[Anurag Singh son of
Kehar Singh

212

638

Common (Private/Government)

Agriculture

0.1804|[Upmaraje wife
Mrigendrasingh,
Mrigendrasingh son
Keharsingh,
(official),

213

640

Private

Agriculture

0.0163||Saria son of Pukkha
caste Chamar,
Munnalal son of
Kashiprasad.

214

641

Private

Agriculture

0.1433||Sushila, wife of
Raghavendra Singh

215

645

Private

Agriculture

0.0594{[Munnalal son of
Kashi Prasad

1216|[646

| |Government

||Agricu1ture

0.1 901||G0vernment |

1217|647

| |Government

||Agriculture

0.161 3| |Government |

[218|[648

| |Government

||Agriculture

0.0694| |Government |
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|219||650 ||Government

||Agriculture

0.03 76| |Govemment

220)1651 Private

Agriculture

0.0186

Jairam son of
Kashiram Yadav,
Nanuva son of
Tulaiya

|Village: Aalampura

2211 ||Government

||Agricu1ture

0.1 203| |Government

[222]]2 ||Government

“Agriculture

0.2447||G0vernment Road

223(|1228 Private

Agricultural/
Commercial

0.0152

Munni widow of
Virendra Kumar,
Sanjeev Kumar son
of Vimal Kumar,
Sanjeev Kumar son
of Vimal Kumar,
Rajesh son of
Mabhavir Prasad,
Kitab son of
Mohabbat Khan,

224(|1229/1/1 Private

Agriculture

0.0036

Munni widow of
Virendra Kumar

225((229/1/2 Private

Agriculture

0.0307

Mrs. Geeta wife
Ramanand Pandey

226(|1229/2/1 Private

Agricultural/
Commercial

0.0051

Dr. VK, son of PL,
Maunlal, son of
Hariya, Ramdas, son
of Hariya, Jamna, son
of Hariya, Pranav,
son of Virendra Caste
Jaiswal

227(1229/2/2 Private

Agriculture

0.0123

Mrs. Geeta wife
Ramanand Pandey

228231 Private

Agricultural/
Commercial

0.01

Shavina Vanau s/o
Shehzad Vanaiah,
Brijendra Kumar s/o
Pyarelal, Rajendra
Kumar s/o
Omprakash,
Narendra Singh
Ravindra s/o
Hariram, Pranav s/o
Virendra, Shehzad
s/o Munna Khan,
Shavina Vanau s/o
Shehzad Vanaiya,
Brijendra Kumar s/o
Pyarelal, Rajendra
Kumar s/o
Omprakash,
Narendra Singh
Ravindra s/o.
Hariram, Pranav s/o
Virendra, Shehzad
s/o Munna Khan,
Shavina Vanau s/o
Shehzad Vanaiya,
Brijendra Kumar s/o
Pyarelal, Rajendra
Kumar s/o
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Omprakash,
Narendra Singh
Ravindra s/o
Hariram, Pranav s/o
Virendra, Shehzad
s/o0 Munna Khan

229

233

Private

Agriculture

0.1333

Pranav son of
Virendra kumar,
Vijaya wife of Suresh
Kumar
Vishwakarma, Anwar
Ahmed son of Rahim
Khan, Pushpa wife of
Jagdish, Fakruddin
son of Mehboob
Khan, Abha wife of
Mahesh Prasad
Richharia

230

234

Private

Agricultural/ Residential

0.1048

Nitin son of Babulal,
Amit son of Babulal,
Naushad son of
Munna Khan, Rachna
son of Rajesh Kumar

[231]

235

|Government

|Agriculture |

0.04

|Government

232

236

Private

Agricultural/ Residential

0.044

Nausaad son of
Munna Khan,
Amitkumar son of
Babulal, Nitin son of
Babulal, Abhinav son
of Ramdin, Rachna
son of Rajesh Kumar
Caste Jain
Residential

233

237

Private

Agriculture

0.1442

Amit son of Babulal,
Nitin son of Babulal,
Ajay son of Babulal

Yadav, Abhinav son
of Ramdin Sahu

234

238

Private

Agriculture

0.1669

Ajay son of Babulal
Yadav, Abhinav son
of Ramdin Sahu,
minor Shani son of
Ramprakash, name
Neeta daughter of
Ramprakash,
guardian mother
Mamta Beba
Ramprakash, Pranav
Jaiswal son of
Birendrakumar
Jaiswal, Abhinav son
of Ramdin Shahu,
Nitin son of Babulal
Jain, Amitkumar son
of Babulal Jain,
Abhinav son of
Ramdin, Amit son of
Babulal, Nitin son of
Babulal
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235

267

Private

Agricultural/ Residential

0.2564

By M/s Jai Mahakal
Group Partner
Prateck Tanay Girish
Kumar Srivastava,
Sarjuwai wife
Ramcharan, Ravindra
Kumar s/o
Ramswaroop Soni,
Ravindra Kumar s/o
Ramswaroop,
Abhinav s/o Ramdin,
Ravindra s/o
Ramswaroop,
Rashmi wife
Ravindra, Ashish s/o
Ashok, By M/s Jai
Mahakal Group by
Partner Prateck
Tanay Girish Kumar
Srivastava, By M/s
Jai Mahakal Group
Partner Prateck
Tanay Girish Kumar
Srivastava, Ravindra
son of Ramswaroop,
Rashmi wife
Ravindra, Ashish son
Ashok, Vidushi wife
Rajendra, Rajendra
Kumar son
Walchandra, Shalini
wife Satyendra
Kumar, Sangeeta
wife Sunil Kumar,
Vinita wife Arvind
kumar

[236][277

| |Government

||Agriculture

0.01 23||Govemment

237|278

“Government

”Agriculture

0.38 8| |Government

1238|279

”Government

”Agriculture

0.1 176| |Government

[239][280

| |Government

||Agriculture

[240][281

“Government

”Agriculture

0.001 5||Government

1241282

| |G0vernment

||Agricu1ture

0.0234| |Government

[242|[283

| |Govemment

||Agriculture

|
|
|
0.0696||Govemment |
|
|
|

0.1 629||Govemment

243

284

Private

Agricultural/Commercial

0.101

Brajendra Kumar son
of Ramkrishna
Mishra, Professional

244

285/2

Private

Agricultural/Commercial

0.177

Dr. Rajkumar son of
Gulzharilal,
Brajendra Kumar son
of Ramkrishna
Mishra, Harish son of|
Guruvchan Lal,
Tavinder Kumar son
of Guruvchan Lal,
Prateek Kumar son of]
Girish, Rachna wife
of Asharam,
Brajendra Kumar




128

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

wife of Ramkrishna,
Rajni wife of Rajesh,
Anshul son of
Jaiprakash, Rahul son
of Jaiprakash, Prateek
son of Girish, Harish
Kumar son of
Guruvchan Lal
Uppal, Tavinder
Kumar son of
Guruvchan Lal
Uppal, Asharam son
of Jagdish Prasad,
Brajendra Kumar son
of Ramkrishna
Tripathi, Rajni wife
of Rajesh Kumar
Gupta,

245

285/3

Private

Agriculture

0.3659

Anshul son of
Jaiprakash, Rahul son
of Jaiprakash, Prateek
son of Girish, Harish
Kumar son of
Guruvchan Lal
Uppal, Tavinder
Kumar son of
Guruvchan Lal
Uppal, Asharam son
of Jagdish Prasad,
Brajendra Kumar son
of Ramakrishna
Tripathi, Rajni wife
of Rajesh Kumar
Gupta,

246

286/1

Private

Commercial

0.1405

Rajendra Prasad, son
of Gokalchand

247

286/2

Private

Agriculture

0.0392

Harish son of
Guruvachan Lal,
Tavinder Kumar son
of Guruvachan Lal,
Prateek Kumar son of]
Girish, Rachna wife
of Asharam,
Brajendra Kumar
wife of Ramakrishna,
Rajni wife of Rajesh,
Chandrapratap Singh
son of Pratap Bhan
Singh.

1248

3

| |Govemment

||Agriculture

1.0242]

|Govemment |

249

337

Private

Agriculture

0.1135

Dr. Rajkumar, son of
Gulzarilal

[250][338

| |G0vernment

||Agricu1ture

0.0534]

|Government |

251|342

| |Govemment

||Agriculture

0.3229]

|Govemment |

252

609/2/1

Private

Agriculture/Commercial

0.171

Shweta wife of
Rajendra Kumar,
Pushpendra Kumar
son of Chandrabhan,
Jitendrakumar son of
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Chandrabhan,
Santosh Kumar son
of Chandrabhan,
Shweta wife of
Rajendra Kumar,
Pushpendra Kumar
son of Chandrabhan
Jain, Jitendrakumar
son of Chandrabhan
Jain, Santosh Kumar
son of Chandrabhan
Jain, Shweta wife of
Rajendra Kumar Jain,
Pushpendra Kumar
son of Chandrabhan
Jain, Jitendrakumar
son of Chandrabhan
Jain, Santosh Kumar
son of Chandrabhan
Jain,

253|(609/2/2

Private

Agriculture

0.5411

Deepak son of
Madhav Prasad,
Shripal son of
Kanhaiyalal, Saurav
Kumar son of
Laxmichandra Jain,
Shripal son of
Kanhaiyalal,
Swayamprabha wife
of Shripal Nuna,
Leena wife of
Manojkumar,
Chandrabhan son of
Pyarelal,
Jitendrakumar son of
Chandrabhan, Jugga
son of Gunna,
Balkishan son of
Gunna

[254||610

“Government

”Agriculture

0.1 O64| |Government

|Village: Kari (np)

[255][1

| |Government

||Agriculture

0.9||Govemment

256]|10

| |G0vernment

||Agricu1ture

125716

| |Govemment

||Agriculture

0.0023| |Govemment

[258][18

| |Govemment

||Agriculture

0.03 56||Govemment

1259|]2

| |G0vernment

||Agricu1ture

0.841 | |Government

|
|
|
0.0082| |Government |
|
|
|

260]|[25/1

Private

Agriculture

0.0019

Muwarak Ali (father
of Akbar Ali)

l261][252

| |Private

||Agricu1ture

0.0071][Lali wife Babu

1262][26

| |G0vernment

||Agricu1ture

0.0676| |Government

1263|127

| |Govemment

||Agriculture

0.0982| |Govemment

[264|[28

| |G0vernment

||Agricu1ture

1265|129

| |Government

||Agricu1ture

0.0232| |Government

[266|[3

| |Government

||Agriculture

0.9| |Government

1267)[416

| |Government

||Agricu1ture

0.021 7| |Government

|
|
|
0.0472||Government |
|
|
|
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|268| |4 17 ||Government

||Agriculture

0.0492| |Government |

1269][418 ||Government

||Agricu1ture

0. 04| |Government |

270(|1419 Private

Agriculture

0.0556||Mahavir Prasad
Laxman Prasad
Bhagwandas son of
Chinne, Natthu son
of Gajuva Brijlal
Tanay Gajuva
Kamali daughter of
Gajuva,
Khemchandra son of
Gariba

|Taluk: Badagaon Dhasan

|Village: Badagaon

|271||1356 ||Government

||Agricu1ture

0.2804||(government) pasture |

[272][1363 |[Private

”Agriculture

0.0343|[Mulia putri Ajudhdi |

2731403 Private

Agriculture

0.0534{|[Mukunwarbai widow
of Gotu, Mulayam
Singh son of Gotu,
Tara daughter of
Gotu, Rajabeti
daughter of Gotu,
Valkishan father of
Bhagwandas, Shanti
daughter of
Bhagwandas, Rammu
son of Raghunath,
Ramgopal son of
Motilal Lodhi,
Brajbihari son of
Motilal Lodhi, Manoj
son of Motilal Lodhi,
Thakurdas son of
Swami, Mukesh son
of Swami, Janaki
Mukesh widow of
Swami, Pantu son of
Motilal Lodhi. Halle
son of Halkai, Sevak
son of Halkai, Gopal
son of Halkai, Nilesh
son of Rajj, Kallu
daughter of Rayjj,
Uma daughter of
Rajj?

274(11405 Private

Agriculture

0.0079||[Mukunwarbai widow
of Gotu, Mulayam
Singh son of Gotu,
Tara daughter of
Gotu, Rajabeti
daughter of Gotu,
Valkishan father of
Bhagwandas, Shanti
daughter of
Bhagwandas, Rammu
son of Raghunath,
Ramgopal son of
Motilal Lodhi,
Brajbihari son of
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Motilal Lodhi, Manoj
son of Motilal Lodhi,
Thakurdas son of
Swami, Mukesh son
of Swami, Janaki
Mukesh widow of
Swami, Pantu son of
Motilal Lodhi. Halle
son of Halkai, Sevak
son of Halkai, Gopal
son of Halkai, Nilesh
son of Rajj, Kallu
daughter of Rajj,
Uma daughter of
Rajj,

[275]

1409

|Government

|Agriculture

0.0653

|Government

276

1414

Private

Agriculture

0.0064

Munnawai wife
Valkishan, Santosh
father Chukkhu,
Nanni widow Baura,
Halkai father
Chukkhu, Dayaram
father Chukkhu,

277

1417

Private

Agriculture

0.0085

Munnawai wife of
Valkishan

278

1418

Common (Private/Government)

Agriculture

0.0453

(Government) road,
Rammu Bahadur
Tulsi son of Kishan
Durji widow of
Kishan, Halkiwai
widow of Ganesh,
Manohar minor son
of Ganesh guardian
of his mother
Halkiwai widow of
Ganesh, Savita minor
daughter of Ganesh
guardian of his
mother Halkiwai
widow of Ganesh,
Rajaram son of
Hardas, Jairam son of
Hardas, Ramkuvar
widow of Hardas,
Rajendra son of
Mohan, Gyaasilal son
of Mohan, Betibai
widow of Mohan,
Vati daughter of
Mohan, Bhumanibai
daughter of Mohan,
Rammilan son of
Mohan, Suresh son of
Gorelal, Lallabai
widow of Gorelal
Babulal son of
Gorelal, Sundar son
of Gorelal,

279

1419

Private

Agriculture

0.0046

Rammu Bahadur
Tulsi son of Kishan
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Durji widow of
Kishan, Halkiwai
widow of Ganesh,
Manohar minor son
of Ganesh guardian
of his mother
Halkiwai widow of
Ganesh, Savita minor
daughter of Ganesh
guardian of his
mother Halkiwai
widow of Ganesh,
Raggu son of
Ramdayal,

280

1420

Private

Agriculture

0.0105

Rammu Bahadur
Tulsi son Kishan
Durji widow Kisan,
Halkawai widow
Ganesh, Manohar
minor son Ganesh
guardian own mother
Halkawai widow
Ganesh, Savita minor
daughter Ganesh
guardian own mother
Halkawai widow
Ganesh, Raggu son
Ramdayal, Gola son
Sundar, Prabhu son
Sundar, Kishori son
Sundar, Chuttan son
Sundar, Rakkhu
daughter Sundar,
Lalla Bai daughter
Sundar, Lachchi
daughter Sundar,
Komal Bai, widow
Manohar, Panchu son
of Manohar, Ashok
son of Manohar,
Anita daughter of
Manohar, Asha son
of Manohar, Pushpa
daughter of Manohar.

281

1520

Private

Agriculture

0.0034

Babulal son of
Mannu, Kamala son
of Mannu, Kapura
son of Mannu, Pappu
son of Mannu,
Suniya widow of
Mannu, Phula
daughter of Mannu,
Ramdulari widow of
Majja, Kishori son of
Mangu, Kashiram
son, Durjuva son of
Mangu, Phuliya
widow of Mangu
Ahirwar,

282

1521

Private

Agriculture

0.0347

Rajuwa son of
Bhairo, Rattu son of
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Bhairo, Kassi son of
Maluka, Dalsu son of
Maluka, Gudadi
daughter of Maluka,
Parvati daughter of
Maluka, Chhalauni
widow Maluka,
Nathuva son of
Parsadi, Pajna son of
Salla, Phulia daughter
of Salla, Kausiya
daughter of Salla,
Dharmi daughter of
Salla, Khumani
daughter of Salla

283|(1522 Private Agriculture 0.0647|[Dhaniram is the son
of Chhutti, Rajuva
Rattu is the son of
Bhairo, Kassi Dalsu
is the son of Maluka,
Guddi Parvati is the
daughter of Maluka,
Mu0 Chhalouni is the
widow of Maluka,
Nathuva is the son of
Prasadi, Pajna is the
son of Salla

284||1526 Private Agriculture 0.0109||Geeta wife Rishiram
Tamarkar, Pajna son
Salla, Seema wife
Parmanand Nayak,
Rajesh Chaturvedi
son Jagdish, Rajua
son Bhairo, Rattu son
Bhairo, Kassu Dalsu,
Chhalaoni widow
Maluka, Parvati
Guddi daughter
Maluka.

285|(1527 Private Agriculture 0.0499|(Pajna son of Salla,
Kosiya daughter of
Salla, Kassi son of
Maluka, Parvati
daughter of Maluka,
Nathuva son of
Parsadi, Rajuva son
of Bhairo, Chhabili
widow Maluka
Khumani daughter of
Salla, Dharmi
daughter of Salla,
Rattu son of Bhairo,
Guddi daughter of
Maluka, Dalsu son of
Maluka, Phulia
daughter of Salla

286(|1528 Private Agriculture/Residential 0.071|[Pajna son Salla,
Phulia daughter Salla,
Dharmi daughter
Salla, Khumani
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daughter Salla,
Kosiya daughter
Salla, Nathuva son
Parsadi, Rattu son
Bhairo, Kassi son
Maluka, Dalsu son
Maluka, Parvati
daughter Maluka,
Gudadi daughter
Maluka, Chhabili
widow Maluka,
Rajuva son Bhairo,
Lakshman son Raju,
Bhagiratha son
Gyadas,

287

1529

Private

Agriculture

0.0889

Pajnas son Salla,
Phuliyas daughter
Salla, Dharmis
daughter Salla,
Khumanis daughter
Salla, Koshiyas
daughter Salla,

288

1530

Private

Agriculture

0.0034

Geeta wife Rishiram
Tamarkar, Pajna son
Salla, Seema wife
Parmanand Nayak,
Rajesh Chaturvedi
son Jagdish, Rajua
son Bhairo, Rattu son
Bhairo, Kassu Dalsu,
Chhalaoni widow
Maluka, Parvati
Guddi daughter
Maluka.

289

1531

Private

Agriculture

0.0119

Geeta wife Rishiram
Tamarkar, Pajna son
Salla, Seema wife
Parmanand Nayak,
Rajesh Chaturvedi
son Jagdish, Rajua
son Bhairo, Rattu son
Bhairo, Kassu Dalsu,
Chhalaoni widow
Maluka, Parvati
Guddi daughter
Maluka.

290

1532

Private

Agriculture

0.0874

Laxmans son Sirka,
Jugnas son
SirkalLaxmans son
Sirka, Jugnas son
Sirka

[291][1535

| |G0vernment

||Agricu1ture

0.3905||Government |

1292|[1536

| |G0vernment

”Agriculture

0.0048| |Government |

293

1544

Private

Agriculture

0.0702

Amit Bhaskar son of
Ramakrishna
Ahirwar, Priyanka
Bhaskar daughter of
Ramakrishna
Ahirwar
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294

1545

Private

Agriculture

0.1275

Jamani daughter
Durju, Brajesh son
Bhaggu,
Kapoorchandra son
Panchmalal,
Ramkuvar daughter
Bhaggu, Rattu son
Hira, Ramcharan son
Bhaggu, Chenu son
Hira, Laxman son
Durju, Kallu son
Hardas, Kishori son
Hardas, Harkunwar
daughter Hardas,
Ramdevi daughter
Hardas,

295

1549

Private

Agriculture

0.1113

Brajesh son of
Bhaggu, Ramkuwar
daughter of Bhaggu,
Chainu son of Heera,
Ramcharan son of
Bhaggu, Rattu son of
Heera, Kallu son of
Hardas, Kishori son
of Hardas,
Harkunwar daughter
of Hardas, Ramdevi
daughter of Hardas.

296

1550

Private

Agriculture

0.0302

Janaks son Laxman,
Rangis son Laxman,
Mohans son Laxman,
Chainus son Hira,
Rajus son Laxman,
Gumanis daughter
Laxman, Rattus son
Hira, Randheeras son
Laxman, Ramcharans
son Bhaggu, Brajeshs
son Bhaggu,
Ramkuvars daughter
Bhaggu, Kallus son
Hardas, Kishoris son
Hardas, Harkuvars
daughter Hardas,
Ramdevis daughter
Hardas

297

1560

Private

Agriculture/Commercial

0.0561

Jagdish son of
Gyadin, Sandeep
Kumar son of
Harinarayan,
Kamalapati son of
Hiralal Rammilan
son of Lalle Yadav,
Kamalabai wife of
Nandkishore Patel
Mohan son of
Laxmania Kushwaha,
Mulia Bai wife of
Dashrath Kushwaha,
Nathuram son of
Pajna, Chaude son of
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Pajna, Manoj son of
Ramlal Prajapati,
Neeraj son of Ramlal
Prajapati, Jagdish son
of Gyadin, Sandeep
Kumar son of
Harinarayan,
Kamalapati son of
Hiralal Rammilan
son of Lalle Yadav,
Kamalabai wife of
Nandkishore Patel
Mohan son of
Laxmania Kushwaha,
Mulia Bai wife of
Dashrath Kushwaha,
Nathuram son of
Pajna, Chaude son of
Pajna

298

1561

Private

Agriculture

0.0281

Nandlal son of
Anandi Kushwaha,
Amani daughter of
Anandi Kushwaha,
Kashiram son of
Anandi Kushwaha,
Bhagwandas son of
Anandi Kushwaha,
Mannu son of Halke,
Teja daughter of
Sariya, Bhagwandas
son of Sariya,
Pragbai widow of
Sariya, Jasrath son of
Sariya, Barelal son of
Sariya, Ganesh son of]
Sariya,

299

1562

Private

Agriculture/Residential

0.0084

Amit son of
Ramakrishna,
Priyanka daughter of
Ramakrishna,

300

1563

Private

Agriculture/Residential

0.1216

Chaude son of Pajna,
Nathuram son of
Pajna, Brijendra son
of Shivdin Yadav,
Narendra son of
Shivdin Yadav, Amit
son of Ramakrishna,
Priyanka daughter of
Ramakrishna,

301

1566

Private

Agriculture

0.04%96

Nathuram Chaude,
son of Pajna

302

1567

Private

Agriculture

0.0273

Jitendra son of
Parmanand Asati

303

1568

Common (Private/Government)

Agriculture

0.1403

Nathuram Chaude
son of Pajna, (Govt.),
Rakeshkumar
Chakrashkumar son
of Lakhanlal,
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Rajaram son of
Kishorilal,

304{(1569

Common (Private/Government)

Agriculture

0.3247

Kashibai wife of
Parvata, (official)
Ajuddin son of
Babulal, Betibai
widow of Babulal,
Manju son of
Babulal, Rajaram son
of Babulal, Kamala
son of Babulal,
Sanatkumar son of
Makundilal Jain,
Uddeta son of
Kadora,

305||157

Private

Agriculture

0.0208

Gayatri Devi wife of
Bhupendra Singh
Lodhi, Tarun son of
Brajbhushan Khare,
Tarun son of
Brajbhushan Khare,
Smt. Pyaribai wife of
Sukhdin, Kurelal
father of Jaggu
Khangar, Parvati
daughter of Jaggu
Khangar, Kamalwati
daughter of Jaggu
Khangar, Prem
widow of Jaggu
Khangar, Sitaram
father of Jaggu
Khangar, Janaki
father of Jaggu
Khangar, Pushpadevi
wife of Neksih Arya,
Pushpadevi wife of
Neksih Arya,

306|158

Private

Agriculture

0.2571

Vimala daughter
Punuva, Halli widow
Punuva, Vijay
Krishnakant
Ramgopal son
Punuva, Chandi
Komal son Chirra,
Chandi Komal father
Chirra, Vimala
daughter Punuva,
Halli widow Punuva,
Vijay Krishnakant
Ramgopal son
Punuva, Nathuva son
Januva Chamar,
Kishori son Nathuva
Ahirwar,
Phoolchandra son
Nathuva Ahirwar,
Dharmendra son
Nathuva Ahirwar,
Harcharan son Kalla
Ahirwar, Gajra
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daughter Kalla
Ahirwar, Asharam
son Parikshat
Ahirwar, Fulli
daughter Parikshat
Ahirwar, Bhagunti
daughter Parikshat
Ahirwar, Rati
daughter Parikshat
Ahirwar,

307||1159 Private Agriculture 0.3044||Chhotelal son of
Baldev Prasad
Kumhar, Ragwar son
of Jagannath
Kumbhar,
Bhagwandas son of
Baldev Prasad
Kumhar, Ramgopal
son of Punuwa
Ahirwar, Vijay son of]
Punuwa Ahirwar,
Komal son of Chirra
Ahirwar, Chandi son
of Chirra Ahirwar,
Krishnakant son of
Punuwa Ahirwar,
Halli widow of
Punuwa Ahirwar,
Ramesh son of
Ranjora, Brajlal son
of Barelal, Ashabai
widow of Jagannath,

308||159/1 Private Agriculture 0.02|[Chhotelal son of
Baldev Prasad
Kumbhar, Ragwar son
of Jagannath
Kumhar,
Bhagwandas son of
Baldev Prasad
Kumbhar,

309||159/2/1 Common (Private/Government) [|Agriculture 0.2413||[Ramgopal son of
Punuva Ahirwar,
Vijay son of Punuva
Ahirwar, Komal son
of Chirra Ahirwar,
Chandi son of Chirra
Ahirwar, Krishnakant
son of Punuva
Ahirwar, Halli Bewa
Punuva Ahirwar.

310(|160 Private Agriculture 0.1353(|Nathuwa son of
Januwa Chamar,
Kishori son of
Nathuwa,
Phoolchandra son of
Nathuwa Ahirwar,
Dharmendra son of
Nathuwa Ahirwar,
Harcharan son of
Kalla Ahirwar, Gajra
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daughter of Kalla
Ahirwar, Asharam
son of Parikshat
Ahirwar, Phulli
daughter of Parikshat
Ahirwar, Bhagunti
daughter of Parikshat
Ahirwar, Rati
daughter of Parikshat
Ahirwar, Vijay
Ramgopal
Krishnakant son of
Punuwa Ahirwar,
Chandi Komal son of
Chirra Ahirwar, Halli
widow of Punuwa
Ahirwar, Babulal
Kishori Kashiram son
of Mullan Benibai
widow of Mullan
Phula Shiyabai
daughters of Mullan,
Nannibai widow of
Anupa, Bhagwati
Phulabai daughter of
Khillan, Mukesh son
of Khillan, Jiriya
widow of Khillan,
Munna Bablu son of
Nathuwa Shanti
widow of Nathuwa
Vimala daughter of
Nathuwa Ahirwar

311

163

Common (Private/Government)

Agriculture

0.2334

Ragghu son of
Nathuwa weaver,
Jhallu son of
Nathuwa weaver,
Rampyari wife of
Lampu Gyasi son of
Lampu Rajji Usha
Halli daughter of
Lampu, Jhallu son of
Nathuwa weaver,
Rampal father of
Balram Chadhar,
Raggu son of
Nathuwa weaver,
Maniram father of
Ratanlal Tiwari,
Anjulata wife of
Sheetal Arya,
Sheelawaiwai father
of Gobindas Kalpana
wife of Ashish,
Rampyari wife of
Lampu, Gyasi son of
Lampu, Rajji Usha
Halli daughter of
Lampu,
Praveenkumar father
of Deepchand,
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Ashokkumar father
of Kapoorchand,
Arjun father of Gya
Sitaram son of
Kamalapat, Kashiram
father of Bhagwandas
washerman, Rampal
father of Balram
Chadhar, Sheeladevi
wife of Mohanlal,
Bhagatram father of
Lalle Yadav

312][17

| |Government

||Agricu1ture

0.1 024| |Government road |

1313|1737

| |Government

“Agriculture

0.291 5||Government |

314

1738

Common (Private/Government)

Agriculture

0.8093

Bhagwandas son of
Dharma the
washerman,
(government),
Prasadi son of
Bharosa,

[3135][1739

| |Government

”Agriculture

0.5293||Government |

1316/[1740

| |Government

”Agriculture

0.53 74| |Government |

317

18

Private

Agriculture

2.1299

Laxman Prasad son
of Ragwar Lodhi,
Pyaariwai widow of
Ragwar Lodhi,
Laxman Prasad son
of Ragwar Lodhi,
Pyaariwai widow of
Ragwar Lodhi,
Nanniwai widow of
Muluva Lodhi, Jahar
son of Muluva Lodhi,
Mahendra son of
Muluva Lodhi,
Madhau son of
Muluva Lodhi,
Dinesh son of
Muluva Lodhi,
Laxman Prasad son
of Ragwar Lodhi,
Pyaariwai widow of
Ragwar Lodhi,
Pyaariwai widow of
Ragwar Lodhi, Mulu
son of Sukai Lodhi,
Laxman Prasad son
of Ragwar Lodhi,

318

197

Common (Private/Government)

Agriculture

0.032

Hariya son of
Parikshta Ahirwar,
Ranjora son of
Parikshta Ahirwar,
Himmat daughter of
Gocha Ahirwar, Umri
widow of Parikshta
Ahirwar, Sukku
daughter of Gocha
Ahirwar, Jag Prasad
son of Jagdish
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Yadav, Divya
daughter of Gocha
Ahirwar,
(Government)

319

198

Common (Private/Government)

Agriculture

0.2026

Chbhotalal son of
Baldevprasad
Kumhar, Ragwar son
of Jagannath
Kumbhar,
Bhagwandas son of
Baldevprasad
Kumbhar, Maniram
son of Ratanlal
Tiwari, Khumna son
of Januva,
(Government),
Durjana alias Kilkoti
son of Kariya,
Bhaiyaan alias
Bhaiyalal son of
Kariya,

320

201

Common (Private/Government)

Agriculture

0.0737

Lakhan son of
Raggu, Rishiram son
of Raggu, Usha
daughter of Raggu,
Maldi widow of
Raggu, Natthu son of
Khajaya, Rajendra
son of Raggu,
(Government)

321]

210

|Government

||Agriculture

0.061

| |Govemment

322

211

Common (Private/Government)

Agriculture

0.4225

Khattobai wife
Natthu Ahirwar,
Khattu wife
Swatantra, Natthu
son Khajaya, Lakhan
son Raggu, Rajendra
son Raggu Ahirwar,
Maldi wife Raggu
Ahirwar, Usha
daughter Raggu
Ahirwar, Rishiram
son Raggu Ahirwar,
Pajna son Salla,
Dharmi daughter
Salla, Phulia daughter
Salla, Kasia daughter
Salla, Khumani
daughter Salla,
Lakhan son Raggu,
Rishiram son Raggu,
Usha daughter
Raggu, Maldi Bewa
Raggu, Natthu son
Khajaya, Rajendra
son Raggu, Uddeta
son Khumna, Kasi
son Khumna, Bhalli
son Khumna,
(Government),
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Dharnendra Kumar
son of Anandilal Jain,
Gulabbai widow of
Anandilal Jain.

323||318 Private Agriculture/ Commercial 0.2268|(Kundan son of
Mannu, Parsadi son
of Mannu,
Ghanshyam son of
Mannu, Harval son of]
Mannu, Ghanshyam
Harval son of Mannu
Kachhi

324|327 Common (Private/Government) [|Agriculture 0.0027||Khattobai, wife of
Nathu Ahirwar,
Khattu, widow of
Swatantrata Ahirwar,
Nathu, son of
Khajaya Ahirwar,
Lakhan, son of
Raggu Ahirwar,
Rajendra, son of
Raggu Ahirwar,
Maldi, widow of
Raggu Ahirwar,
Usha, daughter of
Raggu Ahirwar,
Rishiram, son of
Raggu Ahirwar,
Pajna, son of Salla,
Dharmi, daughter of
Salla, Phuliya,
daughter of Salla,
Kasia, daughter of
Salla, Khumani, son
of Bhanta,
(Government) Naala

325(|1328 Common (Private/Government) [|Agriculture 0.0004(|Khatobai wife of
Nathu Ahirwar,
Khattu widow of
Swatantrata, Nathu
son of Khajaya,
Lakhan son of
Raggu, Rajendra son
of Raggu Ahirwar,
Maldi widow of
Raggu Ahirwar, Usha
daughter of Raggu
Ahirwar, Rishiram
son of Raggu
Ahirwar, Pajna son of]
Salla, Dharmi
daughter of Salla,
Phuliya daughter of
Salla, Kasia daughter
of Salla, Khumani
daughter of Salla,
(Official)

326|(402 Common (Private/Government) ||Agriculture/Commercial 0.2633|[Uddeta son of
Kadora, Ajuddin son
of Babulal, Betibai
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widow of Babulal,
Manju son of
Babulal, Rajaram son
of Babulal, Kamala
son of Babulal,
Ramsingh father of
Bhagwandas Lodhi,
Durgesh wife of
Pappu Soni,
(official),
Ghanshyam son of
Mannu, Harval son of]
Mannughanshyam
Harval son of Mannu
Kachhi, Harbal son
of Mannulal Kachhi,
Ghanshyam son of
Mannulal Kachhi,
Kundanlal son of
Mannulal Kachhi,
Prasadi son of
Mannulal Kachhi,
Jamna daughter of
Mannulal Kachhi,
Dasiram son of
Mannulal Kushwaha,

327

403

Private

Commercial

0.0021

Kundan son of
Mannu, Prasadi son
of Mannu, Prasadi
Kundan son of
Mannu

328

406

Common (Private/Government)

Agriculture/Residential

0.4857

Uddetas son Kadora,
Kamalas father
Babulal Manju
Rajarams son Babulal
Mubetibais widow
Babulal, Nandlals son
Anandi, Kamalas
father Babulal Manju
Rajarams son Babulal
Mubetibais widow
Babulal, Pyarelals
father Nandlal
Kushwaha, Jinendra
Kumars father
Parmanand Asati,
Ajuddins father
Babulal, Kirans wife
Pyarelal

329)

472

|Private

|Agriculture

0.0827|

|Uddetas son Kadora

330

473

Private

Agriculture

0.0147

Snehlata Jain wife
Manoj Kumar Jain,
Nannu father Janaka,
Nathuva father
Tijuva, Muhammad
father Khudabaks,
Rajni wife Nathuva,
Heera father Tijuva,
Shaheed father
Nurmuhammed
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Khaw, Balduva father
Bhanta, Sona
daughter Tijuva,
Ghanshyam son Juja
Lodhi, Nannu father
Janaka, Nathuva
father Tijuva,
Muhammad father
Khudabaks, Rajnis
wife Nathuva, Hiras
father Tijuva,
Shaheeds father
Nurmuhammed
Khaw, Balduvas
father Bhanta, Sonas
daughter Tijuva,
Ratnas father Bhairo
Lodhi, Ghanshyams
son Juja Lodhi,

331

80

Private

Agriculture

0.0889

Vandu son Dhurka
Chamar, Mrityunjay
minor son Kailash
Tiwari guardian own
mother Tara Devi,
Taradevi widow
Kailash Tiwari,
Sharda wife Sanjeev
Kumar Caste Itauria,
Sanjeev s/o Munnilal,
Dhanshyam Bablu
Raju s/o Daluva,
Ladli s/o Janaki,
Kamlesh s/o Janaki,
Heera Harprasad s/o
Sarman, Sheela s/o
Janaki, Usha s/o
Janaki, Halkibai s/o
Janaki, Chanda s/o
Janaki, Ramesh s/o
Janaki, Nathuva s/o
Januva, Kishori s/o
Nathuva Ahirwar,
Phoolchandra s/o
Nathuva Ahirwar,
Dharmendra s/o
Nathuva Ahirwar,
Harcharan son of
Kalla Ahirwar, Gajra
daughter of Kalla
Ahirwar, Asharam
son of Parikshat
Ahirwar, Fulli
daughter of Parikshat
Ahirwar, Bhagunti
daughter of Parikshat
Ahirwar, Rati
daughter of Parikshat
Ahirwar,
(Government)

332

81

Private

Agriculture

0.0027

Mrityunjay minor son
Kailash Tiwari
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guardian own mother
Tara Devi, Taradevi
widow Kailash
Tiwari, Sharda wife
Sanjeev Kumar Caste
Itauria, Sanjeev son
of Munnilal, Nathuva
son of Januva,
Kishori son of
Nathuva Ahirwar,
Phoolchandra son of
Nathuva Ahirwar,
Dharmendra son of
Nathuva Ahirwar,
Harcharan son of
Kalla Ahirwar, Gajra
daughter of Kalla
Ahirwar, Asharam
son of Parikshat
Ahirwar, Phuli
daughter of Parikshat
Ahirwar, Bhagunti
daughter of Parikshat
Ahirwar, Rati
daughter of Parikshat
Ahirwar, Nathuva
son of Januva Caste
Chamar, Muliya
Bewa Januva

333(82

Private

Agriculture

1.2384

Dhanshyam Bablu
Raju son of Daluwa,
Ladli daughter of
Janaki, Kamlesh
father of Janaki, Hira
Har Prasad son of
Sarman, Sheela
daughter of Janaki,
Usha daughter of
Janaki, Halkibai
widow of Janaki,
Chanda daughter of
Janaki, Ramesh
father of Janaki, Dam
Khan son of
Chhimme, Nathuwa
son of Januwa,
Kishori son of
Nathuwa Ahirwar,
Phoolchandra son of
Nathuwa Ahirwar,
Dharmendra son of
Nathuwa Ahirwar,
Harcharan son of
Kalla Ahirwar, Gajra
daughter of Kalla
Ahirwar, Asharam
son of Parikshat
Ahirwar, Phulli
daughter of Parikshat
Ahirwar, Bhagunti
daughter of Parikshat
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Ahirwar, Rati
daughter of Parikshat
Ahirwar, Kashiram
Rajju Sunil son of
Nathuwa Ahirwar,
Kunwarwai daughter
of Nathuwa Ahirwar,
Bainiwai widow of
Nathuwa Ahirwar,
Karan son of
Nandkishore, Hira
son of Tijuwa, Rajni
daughter of Nathuwa
Ahirwar, Vandu son
of Dhurka Chamar,
minor Jamnawai
daughter of Punuwa
guardian, own mother
Santoshi widow of
Punuwa, Santoshi
widow of Punuwa
Ahirwar, minor
Mahendra son of
Punuwa guardian,
own mother Santoshi
widow of Punuwa,
Panthola area
Udaynarayan son of
Dhurka Ahirwar

334

83

Private

Agriculture

0.1679

Dhanshyam Bablu
Raju son of Daluwa,
Ladli daughter of
Janaki, Kamlesh
father of Janaki, Hira
Harprasad son of
Sarman, Sheela
daughter of Janaki,
Usha daughter of
Janaki, Halkibai
widow of Janaki,
Chanda daughter of
Janaki, Ramesh
father of Janaki,
Nathuwa son of
Januwa, Kishori son
of Nathuwa Ahirwar,
Phoolchandra son of
Nathuwa Ahirwar,
Dharmendra son of
Nathuwa Ahirwar,
Harcharan son of
Kalla Ahirwar, Gajra
daughter of Kalla
Ahirwar, Asharam
son of Parikshat
Ahirwar, Phulli
daughter of Parikshat
Ahirwar, Bhagunti
daughter of Parikshat
Ahirwar, Rati
daughter of Parikshat
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Ahirwar, Dam Khan
son of Chhimme,
Mahendra son of
Punuwa Ahirwar,
Mona son of Mujja,
Saraswati widow of
Halke, Panthola son
of Ghurka,
Udaynarayan father
of Ghurka Ahirwar,
Jamna daughter of
Punuwa Ahirwar,
Bandu father of
Ghurka Ahirwar,
Santoshi widow
Punuwa Ahirwar,
Pyarelal Deepak
minor father Halke
Ratiram minor Bhanu
son Halke Sir mother
Saraswati Beba
Halke Rajni daughter
Halke, Munna son
Suan Yadav,
Panthola Halke son
Ghurka Ahirwar,
Santoshi widow
Punuwa Ahirwar,
minor Mahendra son
Punuwa Ahirwar
guardian personal
mother Santoshi
widow Punuwa,
minor Jamnabai
daughter Punuwa
Ahirwar guardian
personal mother
Santoshi widow
Punuwa, Sona wife
Bablu Kushwaha,
Gaurabai wife
Ghanshyam
Kushwaha, Mannu
son Halka Ahirwar

335|(88 Private Agriculture 0.0734|[Mahendra son of
Punuwa Ahirwar,
Mona son of Mujja,
Saraswati widow of
Halke, Panthola son
of Ghurka,
Udaynarayan father
of Ghurka Ahirwar,
Jamna daughter of
Punuwa Ahirwar,
Bandu father of
Ghurka Ahirwar,
Santoshi widow of
Punuwa Ahirwar,
Pyarelal Deepak
minor father of
Halke, Ratiram minor
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son of Bhanu of
Halke Sir mother of
Saraswati widow of
Halke, Rajni daughter
of Halke, Rekhabai
wife of Laxman
Chauryal,
Chandkumar Siyaram
Bhagwat son of
Bhaiyalal, Panwai
widow of Bhaiyalal,
Ramprasad son of
Ramlal, Bhagwati
daughter of
Bhaiyalal,

336

89

Private

Agriculture

0.0493

Rekhabai wife of
Laxman Chauryal,
Pannalal son of
Shivprasad, Hiralal
son of Shivprasad,
Motilal son of
Shivprasad, Girja
daughter of
Shivprasad,
Rameshkumar son of
Shivprasad, Ganeshi
daughter of
Shivprasad,
Maheshprasad son of
Shivprasad, Laxman
son of Ragwar Lodhi

337

90

Private

Agriculture

0.0256

Rekhabai wife
Laxman Chaurayal,
Laxman son Ragwar
Lodhi,

338

91

Private

Agriculture

0.0071

Nanniwai widow
Muluva Lodhi, Jahar
son of Muluva Lodhi,
Mahendra son of
Muluva Lodhi,
Madhau son of
Muluva Lodhi,
Dinesh son of
Muluva Lodhi,

|Village: Jamuniya Khera

|339| | 12/1 ||Govemment ||Agriculture || 0.0344| |Govemment |
|340|| 154 ||Govemment ||Agriculture || 0.1 O78||Govemment drain |
341|155 Common (Private/Government) |Agriculture 0.3273||Government),

Ramsevak son
Ramdin, Omprakash
son Ramdin,
Ramcharan son
Ramdin, Munnidevi
wife Shalikram,
Savitri wife
Vindravan,
Anilkumar son
Vindravan, Vidha
daughter Vindravan,
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Rekha daughter
Vindravan, Smiti
daughter Shalikram,
Premnarayan son
Vindravan,
Shobharam son
Vindravan, Sarita
daughter Vindravan,
Swayamprabha
daughter Shalikram,
Ramkishan son
Vindravan,

342](163

Common (Private/Government)

Agriculture

0.015

Vrindavan son of
Ragwar Brahmin,
(Official), Sanjay son
of Balkishan Dhimar,
Sumatra widow of
Balkishan Dhimar,
Manisha daughter of
Balkishan Dhimar,
Mabhesh son of
Balkishan Dhimar,
Babulal son of Balua
Dhimar, (Official),
Hariram son of
Chaturbhuj Asati,
Badri Prasad son of
Chaturbhuj Asati

343||197

Common (Private/Government)

Agriculture

0.4343

Munnidevi widow
Shalikram, Savitri
widow Vindravan,
Anilku Mar son
Vindravan, Vidha
daughter Vindravan,
Rekha daughter
Vindravan, Smiti
daughter Shalikram,
Premnarayan son
Vindravan,
Shobharam son
Vindravan, Sarita
daughter Vindravan,
Swayamprabha
daughter Shalikram,
Ramkishan son
Vindravan,
Government, Sanjay
son Balkishan
Dhimar, Sumatra
widow Balkishan
Dhimar,Manisha
Daughter Balkishan
Dhimar, Mahesh son
Balkishan Dhimar
Babulal son Balua
Dhimar, Gauraraja
widow Udaybhan,
princess widow
Devsingh,
Chandansingh son
Devsingh, Dropati.




150 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Daughter Udaybhan,
Charansingh son
Devsingh, Guddiraja
daughter Devsingh,
Sudeshraja daughter
Devsingh, Hariram
son Chaturbhuj Asati,
Badriprasad son
Chaturbhuj Asati

344||198 Common (Private/Government) [|Agriculture 0.3586||Sanjay son of
Balkishan Dhimar,
Sumatra widow of
Balkishan Dhimar,
Manisha daughter of
Balkishan Dhimar,
Mabhesh son of
Balkishan Dhimar,
Babulal son of Balua
Dhimar, Gauraraja
widow of Udaybhan,
Rajkumari widow of
Devsingh,
Chandansingh son of
Devsingh, Draupadi
daughter of
Udaybhan,
Charansingh son of
Devsingh, Guddiraja
daughter of
Devsingh, Sudeshraja
daughter of
Devsingh, Dayal
father of Jhaluwa
Sahu, Komalchandra
son of Gulabchand
Patia widow of
Gulabchand Jain,
Harpa father of
Nathuva Dhimar,
Gauria wife of
Vindra Chamar,
Government servant

345/1209 Common (Private/Government) [|Agriculture 0.0807||Dayal father Jhaluva
Sahu, Komalchandra
Tanay Gulabchandra
patia wife
Gulabchandra Jain,
Harpa father Nathuva
Dhimar, Gauriya wife
Vindra Chamar,
Gauraraja wife
Udaybhan, princess
wife Devsingh,
Chandansingh son
Devsingh, Dropati
Daughter Udaybhan,
Charan Singh son of
Devsingh, Guddiraja
daughter of
Devsingh, Sudeshraja
daughter of
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Devsingh, Genda
daughter of Bhalli
Dhimar, Ladkunwar
widow Bhalli
Dhimar, Durjana son
of Gajadhar,
Halkaniya son of
Tijainya,
Nannebhaiya son of
Tijainya, Rabuda son
of Sunuva, Rajau son
of Sunuva, Laghuva
son of Sunuva,
Barelal son of
Sunuva, Brajlal son
of Bhalli. Dhimar,
Gauria Tudiya Gulav
daughter Sunuva,
Munni son Sunuva,

346

377

Private

Agriculture

0.0053

Pushpendra, son of
Kishori Lodhi,
Sugha, daughter of
Gulabchand Balla,
Pundi Neno, daughter
of Gulabchand,
Komalchand, son of
Gulabchand,
Kanchhedi Lal Jain,
son of Nathuram
Jain, Hemchandra,
son of Nathuram, and
Ibrahim, son of
Chhigge Khan.

1347|378

| |Government

||Agriculture

0.02||Govemment |

[348|[4

“Government

”Agriculture

0.021 | |Government |

349

5/2

Private

Agriculture

0.0513

Ramprasad son of
Sundarlal

350

508

Common (Private/Government)

Agriculture

1.3364

Ram Kunwar, wife of
Ramlal Prajapati,
(official)

351

510

Common (Private/Government)

Agriculture

1.0225

Nannes son Sariya,
Kalu Santoshs son
Khajju Dhuris widow
Khajju Parvatis
daughter Khajju,
Kashis son Kishora
Lalli Sona Mannas
daughter Kishora
Jamnis widow
Kishora, Kalis
daughter Har Prasad,
Bhuris daughter Har
Prasad, Hiras son Har
Prasad, Kallos
daughter Har Prasad,
Ratirams son Har
Prasad, Gyasis son
Har Prasad,

1352|516

| |Government

||Agricu1ture

0.0673||Government
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1353|[517

| |Government

||Agriculture

0. 133| |Government

1354|518

| |Government

||Agricu1ture

0.2251 | |Government

[355][519

| |Government

“Agriculture

0.089||Government

356|520

| |Government

“Agriculture

0.065||Government

1357||521

| |Government

||Agricu1ture

0.069||Government

358|522

| |Government

“Agriculture

0.235||Government

1359|523

| |Government

“Agriculture

0.081 | |Government

[360|[524

| |Government

||Agricu1ture

0.081 | |Government

1361][525

| |Government

“Agriculture

0.1 795||Government

1362](526

| |Government

“Agriculture

0.0532||Government

1363|[527

| |Government

||Agricu1ture

0.0521||Government

[364|[528

| |Government

”Agriculture

0.03 O2| |Government

1365/[529

| |Government

”Agriculture

0.0234| |Government

366|592

Common (Private/Government)

Agriculture

0.5188

Manju s/o Koora,
(Govt.)

367||597

Common (Private/Government)

Agriculture

0.0136

Ibrahim son of
Chhigge Khan,
(Governor),

368|(599

Common (Private/Government)

Agriculture

0.1151

Ragwar T.Rajuwa,
Rambai Godan,
Guddi, daughter of
Rajauwa M. Panbai
Beba Rajauwa,
Daruwa T.Damra,
(Govt.)

369||6

Common (Private/Government)

Agriculture/Commercial

0.7559

Ramprasad son
Sundarlal, Kalpana
wife Rakesh, Mrs.
Kalpana wife Rakesh
Kumar, Mrs. Neha
wife Shailesh Kumar
Gupta, (Government)
Sunderlal Lalle son
Ghanshyam,
(Government)

370|(7

Common (Private/Government)

Agriculture

0.1439

Government, Shri
Hanumanji
Bhu.Swami Sevayat
Parmanand
T.Gajadhar
2/3H.Ramcharan
T.Gya Gunche Punu
T.Bhagirath Bhoomi
Swami, Hi 1/3
P.J.Maho.Tikamgarh
M.P. Caste Brahmin,

371{(80

Common (Private/Government)

Agriculture

0.2458

Sundarlal Lalle son
of Ghanshyam,
Munnidevi son of
Vindravan, Savitri
widow Vindravan,
Anilkumar son of
Vindravan, Vidha
daughter of
Vindravan, Rekha
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daughter of
Vindravan, Smiti
daughter of
Shalikram,
Premnarayan son of
Vindravan,
Shobharam son of
Vindravan, Sarita
daughter of
Vindravan,
Swayamprabha
daughter of
Shalikram,
Ramkishan son of
Vindravan, Rajaram
Shobharam
Kanhaiyalal s/o
Devidayal Jagprasad
s/o Devidayal,
Rajaram Shobharam
Kanhaiyalal s/o
Devidayal Jagprasad
s/o Devidayal, Devi
s/o Tillu,
(Government)

372|181

Common (Private/Government)

Agriculture

0.3754

Sundarlal Lalle son
of Ghanshyam,
Munnidevi son of
Vindravan, Savitri
widow Vindravan,
Anilkumar son of
Vindravan, Vidha
daughter of
Vindravan, Rekha
daughter of
Vindravan, Smiti
daughter of
Shalikram,
Premnarayan son of
Vindravan,
Shobharam son of
Vindravan, Sarita
daughter of
Vindravan,
Swayamprabha
daughter of
Shalikram,
Ramkishan son of
Vindravan, Rajaram
Shobharam
Kanhaiyalal s/o
Devidayal Jagprasad
s/o Devidayal,
Rajaram Shobharam
Kanhaiyalal s/o
Devidayal Jagprasad
s/o Devidayal, Devi
s/o Tillu,
(Government)

373|(82

Common (Private/Government)

Agriculture

0.4992

Sundarlal Lalle son
of Ghanshyam,
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Munnidevi son of
Vindravan, Savitri
widow Vindravan,
Anilkumar son of
Vindravan, Vidha
daughter of
Vindravan, Rekha
daughter of
Vindravan, Smiti
daughter of
Shalikram,
Premnarayan son of
Vindravan,
Shobharam son of
Vindravan, Sarita
daughter of
Vindravan,
Swayamprabha
daughter of
Shalikram,
Ramkishan son of
Vindravan, Rajaram
Shobharam
Kanhaiyalal s/o
Devidayal Jagprasad
s/o Devidayal,
Rajaram Shobharam
Kanhaiyalal s/o
Devidayal Jagprasad
s/o Devidayal, Devi
s/o Tillu,
(Government)

1374

8372

”Government

”Agriculture

0.0094

| |Government |

vill

age: Samarra

375

1319

Private

Agriculture

0.1627

Hiriya daughter of
Ramcharan, Keshar
daughter of
Ramcharan, Chhakki
son of Ramcharan,
Girija daughter of
Ramcharan,
Dharamdas son of
Ramdas, Chinti
widow of Ramdas

376

1322

Private

Agriculture

0.1677

Devidas minor son
Swami guardian
father, Ashok son
Madhoprasad, Phula
wife Madhoprasad,
Bhagirath son
Madhoprasad, Rajju
son Madhoprasad,
Deepak son
Madhoprasad,
Jashoda daughter
Madhoprasad,
Vimala daughter
Madhoprasad, Ashok
son Madhoprasad,
Govind son
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Madhoprasad,
Swamiprasad son
Ramcharan, Radha
wife Madhoprasad.

1377)[1323

| |Government

“Agriculture

0.0409||Government

1378][1326

| |Government

“Agriculture

0.265 1||Government

379||1368

Common (Private/Government)

Agriculture

0.2645

Kanti father Bhupat,
Dhanshyam father
Baldu, Jasrath father
Pyarelal, Usha father
Pundi, Ashok father
Pundi, Kura father
Bhupat, Janaki father
Pundi Rai, Sheela
father Bhupat,
Naunibai father
Pundi, Bhupat father
Parvat (Road)
Government,

380|(1369

Private

Agriculture

0.0966

Kanti father Bhupat,
Dhanshyam father
Baldu, Jasrath father
Pyarelal, Usha father
Pundi, Ashok father
Pundi, Kura father
Bhupat, Janaki father
Pundi Rai, Sheela
father Bhupat,
Naunibai father
Pundi, Bhupat father
Parvat (Road)
Government,

381||1371

Common (Private/Government)

Agriculture

0.0038

Ghanshyam father
Baldu, Pundi father
Hardas, Govt.

382|(1372

Common (Private/Government)

Agriculture

0.1424

Smt. Kamini Singh,
Smt. Shobha Singh,
Smt. Uma Singh,
Smt. Rama Singh,
daughters of Madhav
Singh, Kamlesh
Singh, widow of
Ghanshyam Singh,
Vikrant Singh, son of
Ghanshyam Singh,
Sameeksha Singh,
Parnita Singh,
daughter of
Ghanshyam Singh,
Vikrant Singh, son of
Ghanshyam Singh,
Government

383|[1373

| |Private

||Agriculture

0.0071 ||Kura Putra Parvat

[384][1376

| |Private

||Agriculture

0.0209||Kura Putra parvat

385|(1379

Private

Agriculture

0.2623

Ghanshyams father
Baldu, Phundis father
Hardas, Sukalis son
Dhanshyam.
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386

1380

Private

Agriculture

0.0156

Jasraths father
Pyarelal

[387]

1384

|Government

|Agriculture

0.0421]

|Government

388

1394

Private

Agriculture

0.002

Nathuram son of
Ajuddin, Munnalal
son of Ajuddin, Udal
son of Nandlal,
Ragvardayal Devi
son of Nandlal,
Sheela Kamala
daughter of Nandlal,
Ragvar son of
Nandlal, Udal son of
Nandlal, Devidayal
son of Nandlal,

389

1395

Common (Private/Government)

Agriculture

0.1008

Meditation Janaki
Bhagchands father,
Babu, the
government...

390

1396

Common (Private/Government)

Agriculture

0.0492

Meditation Janaki
Bhagchands father,
Babu, the
government...

391

1397

Private

Agriculture

0.3491

Bhumani Singh son
of Meharwan Singh,
Kamla widow of
Meharwan Singh,
Ram Singh son of
Meharwan Singh,
Govt.

392

1401

Private

Agriculture

0.1376

Neeraj son of
Dhaniram, Arvind
son of Dhaniram,
Ravi son of
Dhaniram, Kamlesh
son of Dhaniram,
Dhaniram son of
Makundi, Dhansu
father of Khuman,
Preeti daughter of
Devi, Parvat son of
Lampu, Munnalal son
of Lampu, Rinki
daughter of Devi,
Parvati daughter of
Lampu, Rajkumari
wife of Devi,
Devendra son of
Devi, Ramcharan son
of Lampu, Neha
daughter of Devi,
Sneha daughter of
Devi, Roshni
daughter of Devi,
Sagar minor daughter
of Devi, Phoolchand
son of Kamtu, Sallo
daughter of Kamtu,

Janaki son of Kamtu
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393

1418

Private

Agriculture/Residential

0.121

Kunwar Y widow
Maganlal Pyarelal
son Ganesh,
Lakhanlal son
Ramdayal, Kharga
son Munni, Nathuva
son Chatra
descendant Anandi
son Chatra, Shobha
wife Mathura minor
Deepak Devendra
son Mathura guardian
mother Shobha,
Valduwa son Dalipa,

[394]

1526

| |Government

|Agriculture

0.0383

|Government road

395

1557

Private

Agriculture

0.003

Rabuda son of Halka,
Nathuram son of
Lattu, Siyabai father
of Dharmuwa,
Bhagunti father of
Dharmuwa,

396

1561

Private

Agriculture

0.0042

Jamuna son of
Gorelal, Ramcharan
son of Parmu,
Mukesh son of
Gorelal, Janaki son of]
Parmu, Bhagwandas
son of Gorelal,
Champa father of
Viharia, Ganpat
daughter of Malthu,
Ghanshyam daughter
of Malthu, Deepika
wife of Praveen
Kumar, Avni minor
wife of Praveen
Kumar guardian
Deepika wife of
Praveen Kumar,
Anushka minor
daughter of Praveen
Kumar guardian
Deepika wife of
Praveen Kumar, Balo
son of Salla Ajudhdi
son of Salla Ajudhdi
minor guardian
brother Balo
Kapoorchand
Ramesh Laxman son
of Dayal, Jassu son of]
Kura Vrajlal son of
Kura Sukavati
daughter of Kura

397

1562

Private

Agriculture/Residential

0.0016

Deepika wife of
Praveen Kumar, Avni
minor wife of
Praveen Kumar
guardian Deepika
wife of Praveen
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Kumar, Anushka
minor daughter of
Praveen Kumar
guardian Deepika
wife of Praveen
Kumar, Balo son of
Salla Ajudhdi son of
Salla Ajudhdi minor
guardian brothers
Balo Kapoorchand
Ramesh Laxman son
of Dayal, Jassu son of]
Kura Vrajlal son of
Kura Sukavati
daughter of Kura

398

1564

Private

Agriculture/Residential

0.0273

Deepika wife of
Praveen Kumar, Avni
minor wife of
Praveen Kumar
guardian Deepika
wife of Praveen
Kumar, Anushka
minor daughter of
Praveen Kumar
guardian Deepika
wife of Praveen
Kumar, Balo son of
Salla Ajudhdi son of
Salla Ajudhdi minor
guardian brothers
Balo Kapoorchand
Ramesh Laxman son
of Dayal, Jassu son of]
Kura Vrajlal son of
Kura Sukavati
daughter of Kura

[399]

l1612

|Government

|Agriculture

0.2236|

|Govemment

400

1614

Private

Agriculture

0.0006

Mahesh, minor son of]
Sitaram, guardian of
Sitaram, Deshraj son
of Udal, Sarju son of
Suka, Biharilal son,
Balkishan son of
Hiralal, Jagna
daughter of Panna,
Santosh son of Udal,
Dayaram son of
Hiralal

401

1637

Common (Private/Government)

Agriculture

0.1275

Parmlal s/o Aman,
(Government) Road,
Dayal s/o Valdev
Prasad, Ragwar s/o
Valdev Prasad,
Ganeshprasad s/o
Valdev Prasad,
Nathuram s/o Valdev
Prasad.

402

1662

Government

Agriculture

0.9593

government
population
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403

1694/1/3

Private

Agriculture

0.4668

Snehlata, wife of
Vavulal

404

1711

Private

Agriculture

0.1571

Betibai wife of
Ghanshyam alias
Ghansu Hiralal
Rooplal Ramesh son
of Ghanshyam alias
Ghansu, Imrat son of
Banshi Ragwar son
of Banshi, Ramdas
son of Paramlal
Ramswaroop son of
Paramlal minor
guardian brother
Ramdas son of
Paramlal, Ramnaresh
son of Ramkishore
Rajendra son of
Ramkishore Sakhi
daughter of
Ramkishore

405

1720

Private

Agriculture

0.0612

Betibai wife of
Ghanshyam alias
Ghansu Hiralal
Rooplal Ramesh son
of Ghanshyam alias
Ghansu, Imrat son of
Banshi Ragwar son
of Banshi, Ramdas
son of Paramlal
Ramswaroop son of
Paramlal minor
guardian brother
Ramdas son of
Paramlal, Ramnaresh
son of Ramkishore
Rajendra son of
Ramkishore Sakhi
daughter of
Ramkishore

406

17211711

Private

Agriculture

0.2185

Pradeep Singh T.
Madhosingh, Rajdeep
Singh father Pradeep
Singh, Deepraj Singh
father Pradeep Singh,
Shivangiraja father
Pradeep Singh,
Rajkumari Singh
widow Pradeep
Singh,

407

1721/1/2/2

Private

Agriculture

0.0352

Kamlesh Singh son
of Munnalal, Roopsih
son of Nathuram,
Chhatrapal Singh son
of Nathuram, Veersih
son of Munnalal.

408

1727/2/2

Private

Agriculture

0.0432

Kamlesh Singh son
of Munnalal, Roopsih
son of Nathuram,
Chhatrapal Singh son
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of Nathuram, Veersih
son of Munnalal.

409)]

1728

| |Government

||Agricu1ture

0.1032

|Government

410

1729

Private

Agriculture/Commercial

0.0116

Rajdeep Singh, son
of Pradeep Singh

411

1740/1

Private

Agriculture

0.2306

Rajdeep Singh, son
of Pradeep Singh

412

1740/2/2

Private

Agriculture

0.0889

Pradeep Singh T.
Madhesingh Thakur,
Shivangiraja father
Pradeep Singh,
Rajdeep Singh son of
Pradeep Singh,
Rajkumari Singh
widow of Pradeep
Singh, Deepraj Singh
father Pradeep Singh

413

1782

Private

Agriculture

0.0042

Harpas father is
Vadaliya, Siyabais
father is Dharmuwa,
Sarjus widow name is
Kaluwa, Manohars
son is Kaluwa, the
protector of sacrifice
is his mother Sarjus
widow Kaluwa,
Kammus name is
Sargis mother is
Khargis widow is
Virjuwa, Sukhdins
father is Pancha, Mu.
Khargis widow is
Virjuwa, Uddetas
father is Juja,
Kammus father is
Virjuwa, Kamtus son
is Lachhuwa,
Champas daughter is
Lachhuwa, Bhaguntis
father is Dharmuwa,

l414]

1941

| |Private

”Agriculture

1.0491

|Government |

415

2286

Government

Agriculture

0.1309

(Government)
manure pits,
cremation grounds,
udders

l416]

2287

| |G0vernment

”Agriculture

0.0572| |Government road |

l417

2288

| |Private

||Agriculture

0.0287||Jasraths son Pyarelal, |

418

2289

Private

Agriculture

0.2054

Phula wife
Madhoprasad,
Bhagirath son
Madhoprasad, Rajju
son Madhoprasad,
Deepak son
Madhoprasad,
Jashoda daughter
Madhoprasad,
Vimala daughter
Madhoprasad, Ashok
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son Madhoprasad,
Govind son
Madhoprasad,
Swamiprasad son
Ramcharan, Radha
wife Madhoprasad,

419|(2307

Government

Agriculture

0.2441

(Government)
Anganwadi,
cremation ground,
Education Guarantee
School Gauchar

420)(2309

Government

Agriculture

0.6513

Government
habitation (village)
pasture

421|174

Private

Agriculture

0.0691

Deepraj Singh son of
Pradeep Singh

Totall| 73.2589)|
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